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LOK SABHA DEBATES

LOK SABHA

Saturday, March 18, 1972[Phalguna 28,
1893 (Saka)

The Lok Subha met at five minutes past Eleven
of the Clock.

[MR. SPEAKER in the Chair]

MR. SPEAKER : The House has lost five
minutes simply because the quorum was not
there.

SHRI SAMAR MUKHERIJEE (Howrah) :
It is better to adjourn the House because
nobody is interested in sitting on Saturday:.

MR. SPEAKER : We may overlook the
question of quorum on Saturdays. Most of
the Members were very keen that they should
be acoommodated during the debate on the
President’s Address. That is why we took
the decision to sit on Saturdays. If they were
not so keen, there was no sense in sitting on
Saturdays.

e e i

MEMBER SWORN
Shri Chandra Mohan Sinha (Mayurbhanj)

MR. SPEAKER : Today there are no
questions and no calling attention notice.
Paper to be laid on the Table.

11.06 hrs,
PAPER LAID ON THE TABLE

PROCLAMATION REVOKING PRESIDENT'S
RULE IN RESPECT OF STATE OF GUJARAT

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY

2

AFFAIRS (SHRI KEDAR NATH SINGH) :
Sir, on behalf of Shri Krishna Chandra Phnt,

I deg to lay on the Table a copy of the
Proclamation (Hindi and English versions)
dated the 17th March, 1972 jssued by the
President under clause (2) of article 356 of
the Constitution revoking the Proclamation
issued by him on the 13th May, 1971 in
ielation to the State of Gujarat, published in
Notification No. G.S.R. 103(E) in Gazette of
India dated the 17th March, 1972, under
article 356(3) of the Constitution, [Placed
in Library. See No. LT-1455(712]

BUSINESS OF THE HOUSE

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI KEDAR NATH SINGH) :
Will your permission, Sir, on behalf of Shri
Ray Bahadur, I rise to announce that Govern-
ment Rusiness in this House during the week
commencing the 20th March. 1972, will
consist of :—

(1) Discussion oh the Rewolution seeking
approval of the Rroclsmation issued
by the Presidens on the 215t January,
1972, in respect of the State of
Manipur.

(2) Further discusion on the Budget
{Railways) for 1972-73,

(3) Submission to the vote of the Hduse
of Demands for Grants on Acconnt
(Railways) for 1972-78,

(4) Gederal discussion ot &' ‘General
Budget for 1972.79.

SHRI DINEN . BHATTACHAR
I Mwﬁgﬁm YYA

(Serampore) ; Sir, the general
discussion on the Ganeea) gRudget start next
woek 7 '



3 Extension of time for S. C.
Report
MR. SPEAKER :

Monday.

That will be on

SHRI DINEN BHATTACHARYYA :
On Monday it will be discussion on the
. Railway Budget.

MR. SPEAKER : That is all right, The
weck contains five days.

— — ey

11.08 hrs.

DIPLOMATIC RELATIONS (VIENNA
CONVENTION) BILL

EXTENSION OF TIME FOR PRESENTATION
OF REPORT OF SELECT COMMITTEE

SHRI B, R. BHAGAT (Shahabad) : I beg
to move :

““That this House do extend the time
for the presentation of the Report of the
Select Comnittee on the Bill to give effect
to the Vienna Convention on Diplomatic
Relationg (1961) and to provide for matters
connected therewith, upto the last day of
the current session”

MR. SPEAKER : The question is :

“That this House do extend the time
for the presentation of the Report of the
Select Committee on the Bill to give effect
ta the Vienms Convention on Diplomatic
Relations (1961) and to provide for
matters connected therewith, upto the
Iast day of the current session™

The motion was adopted

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : May I bring a very important
matter to the notice of the House ?

MR. SPEAKER : I have no notice of it.

SHRE “TYOTIRMOY BOSU
the telegrame just now.

I pgot

MR. SPEAKER : You may get the tele-
gram, But you should follow the procedure,

SHRI JYOTIRMOY BOSU : It is a
matter involving a Member of this House.
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Mrs. Goswami’s house was attacked by
hooligans......

MR. SPEAKER : Don't
proceedings abruptly,

interrupt the

SHR1 JYOTIRMOY BOSU : This is a
very important matter. I got the telegram
just now  You have got the discretion, You
should feel sorry that a Member’s house has
been attacked, Also, the house of another
Member, Shri Shashank Shekhar Sanyal, of
Rajya Sabha has been attacked.

MR. SPEAKER : I am not permitting
unless I have notice of it.

SHRI JYOTIRMOY BOSU : It was not
possible to give notice because I got the tele-
gram just now. There was no time for me
to send you the notice before the House sat,
Therefore, I am making 2 mention of it. The
house of Mrs Goswami was attacked by some
hooligans with bambs, etc. and also the house
of Shri Shashank Shekhar Sanyal, a Member
of the Rajya Sabha, was attacked with bombs,
etc. Let the House make a note of it.

MR SPEAKER : There is now a regular
Government there, There is no Central rule
there that you can get up any time and bring
any matter before the House, The President’s
Rule is over now.

SHRI JYOTIRMOY BOSU : This House
is not controlled by the Central Government,
This is controlled by the Members of the
House, through you ..... .

MR. SPEAKER : I am very sorry if any
MP’s house has been burgled. You cannot
raise that matter here unless there is a breach
of privilege involved.

SHRI JYOTIRMOY BOSU :
organised attack with bombs,

It is an

MR. SPEAKER : I think, the story of
bombs should be over now.

IL11 hrs,

RAILWAY BUDGET, 1972-73-—GENERAL
DISCUSSION~—~Comtd.

MR. SPEAKER : The House will now
take up further general discussion on the
Budget (Railways) for 1972-73.
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Shri Dhamankar to continue his speech,

SHRI DHAMANKAR (Bhiwandi) : Mr.
Speaker, Sir. yesterday, in my speech I had
requested the hon. Railway Minister to drop
the idea of increasing the fares of season
tickets 1n suburbs of Bombay and Calcutta, I
repeat the request agan today. 1 feel that
the increase is not justified because these
unfortunate Il Class passengers are not
provided with any amenities. The local trains
are overcrowded. The demand for more
local trains is always met by the negative
reply saying that rakes are not available,
They are so overcrowded that the passengers
are automatically pushed in and pushed out
of the carriages causing at times fatal acci-
dents. Inspite of so muich overcrowding,
these unfortunate passengers fiom suburban
towns and villages have to 1ush to Bombay
for their employment. Under the circum-
stances, I feel, the increasc is not justified,

Sccondly, 1t 1s unkind to take these people
who have to go to Bombay far their employ-
ment and have to stay 30-40 miles far away
in small suburban towns and villages. The
passengers from these suburban towns and
viliages start going to Bombay at 4 O’Clock
in the morning tll 11 O’Clock in the night.
There is a local train from Kalyan to Karzat
and Kasara in which there are only six bogies.
The number of workmen is very large and
they have to be pushed in that train. I feel
the number of bogies should be increased.
At least nine bogies should be thcre.

1 again request the hon. Railway Mini-
ster to drop the idea of increase in season
tickets. The deficit will be hardly Rs. 46
lakhs which can be compzansated by measures
of economy and eradication of corruption 1n
the railways.

A new track is proposed to be laid bet-
ween  Bassein and Diva joining the
Western Railway to the Central
Railway. I welcoms this proposal. There
are two big creeks on this line. Bridges have
been allowed to be erected on these two creeks.
At the time of erecting these bridges, I would
request the Railways, to have some additional
space which can be used as foot-path by the
villagers, because for years together these
villagers have been crossing these crecks by
ferries and other small boats  If, along with
the railway bridge, a foot-bridge is also erected

with a bigger span, I think it will serve the
purpose and the Railways wiil be doing a good
thing to the villagers. This railway line will
be giving an opening to the villages between
Bassein and Dijva and subsequently from Diva
to Bombay. A local suburban train can be
started from Bassein to Diva and from Diva
to Bombay. That will also help relieve
congestion,

I would like to say something about allot-
ment of wagons, 1 have some experience
about allotment of these wagons, especially in
farther area wheie grass is grown and is
marketed to Bombay. Wagon allotment is
done in consultation with the association of
merchants There is one Krishik Bazaar
Utpanna Samiti, a cooperative organisation,
which has been requesting the Railways to
give them recognition and do the allotment of
wagons in consultation with the cooperative
body. They are an apex marketing society
of Maharashtra. The Maharashtra Marketing
Socicty has requested the Railway authorities,
but 1 find that they are notin a mood to
accept the request. The Association of
Merchants can adopt malpractices lo get more
wagons for their purpose while cooperative
societies have to adhere to rules strictly and
there is very little scope for them for mal-
prac ices. 1 would, therefore, request the
hon. Railway Minister to adopt a new
method and recognise the cooperative societies
which are doing the work of marketing and
allot wagons in consultation with them,

During the last Budget I had raised the
question of giving hill station allowance for
the staff at Matheran Hill Station.‘ I have
received a reply from the Railways that the
attitude of the Matheran Hill Statlon is not
so much as to make the staff working there
eligible for hill station allowahce I feel that
altitude should not be the main point 1o be
taken into consideration. It is the living
condition that should be taken into account.
In the case of Matheran, all the requirements
of life are to be carried on head-load. So,
things are very costly. Under the circum-
stances, the condition of altitude should not
stand in the way and the railway staff at
Matheran should be given' hill statitn allow-
ance ; that will minimise thelr dificulties,

*y

.

The rates on Matheran uilwﬂué, g:ven third
class, are comparatively high. The bogies
and engine are not in a fit conditian to run
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smogthly and efficiently. They are the ones
which have been in use for years together.
This, results in constant breakdowns, There
is, therefore, need to improve the rates as
well as the bogies. This will help the
passenigers from Bombay who want to go to
the hill station, The Government of Maha-
rashtra is encouraging expansion of this hill
station, 1 would. therefore, request the
Railway authorities to give better facilities
on this railway line.

With these words, 1 support the Budget
presented by the Railway Minister.

SHRI SURENDRA MOHANTY (Kendra-
para): The hon. Railway Minister rightly
deserves congratulations for having presented
a surplus budget though the surplus is a
nominal one, merely half a crore  This
creates on illusion of well-being about Railways.
Butit does not require a prophet to forecast
that this meagre surplus will result, in a large
deficit, The hon, Minister has been able to
achieve this surplus by two hypothetical
methods. He takes credit for passenger
earnings to increase by Rs. 10.50 crorcs,
quietly igonoring the fact that the loss on
account of passenger earnings due to ticket-
less travel is somewhere between Rs. 20 and 25
crores. For compensating what he is throwing
away to the ticketless travellers, there is no
sénse, no justification in picking the pockets
of the passengers by way of increased passen-
ger fares. He takes credit that from the
aapds traffice he will earn Rs. 39 crores more
than the revised estimates completely ignoring
that the quantum of compensation for thefts
gnd pliferage of goods is on the increase and is
an. the rampage. The House may be interes-
tad to got the figures of compensation that
the Railways have been paying. In 1968 69
the question of Compansation was Rs. 10 30
crores. In 1969-70it was enhanced to Rs.
1181 crores and in 1970-71 it stood at Rs,
13.11 croses. In 1971-72 it is Rs. 13.26
crores. It is ap improvement indeed! While
the Minister takes credit that he would earn
from the good traffic Rs, 39 crores more,
notwithstanding the spirally  increasing
amount of compensation, my only humble
submission is this : if only these pilferages
qould be checked—I know the hon, Minister
is capable and I think the Department is
compétent enough to stop these pilferages—if
this ticketfess travel could be climinated, there
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would be no need for raising the passenger
fares and the goods freights,

The hon. Minister also takes credit that
the accelerated industrial growth will enable
the Railways to carry an additional 9 5 million
tonnes of revenue-earning trafficc There are
some people who learn from their own experi-
ence and there are others who learn from
others® experience. I find that the hon. Rail-
way Minister belongs to neither category,
Neither he learns from his own experience
nor does he try to learn from others’ experi-
ence because as you know ; last year he had
promised also that an additional (raffic of
9 million tonnes would be generated He
also had taken credit that there would be
increased fregiht earnings. Now, the hon.
Minister had to admit ruefully that there has
been an incrcase in traffic of only two million
tonnes. So, tn all fairness, the suiplus he
hopes to achieve during the ensuing financial
year i based on illusory notions which wiil
never stand a moment of scrutiny in the light
of the past experience. On top of it, the
railways’ working expenses is over on the
rampage, is ever on the rise. It now goes up
to Rs. 80Y. 14 crores, i.¢c. Rs, 24 crores
more than the revised estimates  In the light
of all thesc facts, I beg to submit that the
surplus that the Minister has presented 1s an
illusory one and is meant to mislead the
House from the real state of affairs obtaining
in the Indian Railways,

The hon Minister has made also certain
proposals for arriving at this surplus. His
proposals relate to reclassification of commo-
dities other than coal, foodgrains and pulses.
This will result ina rise of freight rates by
8. 5%, These proposals have been clothed
in such esoteric code words that to examine
these, in some detail and depth will be an
exercise in futility The hon. Minister should
have given the break-up commoditywise as to
the rate of proposed increase so tha  the
House could judge for itself whether these
enhanced freights were going to shoot up or
not the cost of living index which is on the
rise, In the absence ofit to clothe such an
impor ant proposal in such esoteric words
which, I am sure, the hon Minister is not even
able to understand, and to ask the House to
give sanction to these proposals, I think, will
be little shott of an enormity.

Then, Sir, about rise in passenger fares.
The hon Minister has been saying that those
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suburban passengers have been paying much
less fare and that too not on a uniform basis.
Even for third class suburban amenities, if
they paid a little more, it would mean no
greater burden  The first class and the air-
conditioned passengers are of course the
ubiquitous scapegoats, But, Sir, I ask the
hon. Minister whether he can give a categori-
cal reply to the House that the rise in passen-
ger fares is justiied. He argues that passen-
ger fares and freight rates charged by Indian
railways arz among the lowest in the world.
lam sure he would takc shelter under the
plea that the Indian Railway fares and fieights
arc among the lowest in the world. But the
passenger fares and freight rates in India are
also quite high comparcd with the per capita
income vis-a-vis other coun‘ries. In India,
per passenger kilometre the fare is 1.52 per
cent of the per capi a daily income and for
freight, per kilometre, it is 3.19 per cent of
the daily income per capita whereas in U. K.
it is 0 3 per cent for passengers and 046 per
cent for freight. USA figures are 0 (8 per
cent for passengers and 0.05 for goods. In
France, it is 0 3! per cent for passengers and
for freaght it is 0.29 per cent. In Canada it
is 0 35 per cent for passengers and for freight,
1.16 per cent. From these figures it will be
scen that in India as compared with the per
capi a daily income the passenger rates and the
freight rates are the highest. The hon Minister
may say in a devcloping country in a deve-
loping economy 1t is bound to be higher
because the cost of inputs is higher. 1 would
not like him to compare India with countries
like Iraq or Afganistan and quote that figures
are higher in Iraq or Afghanistan etc. The
Prime Minister is comparing India with super-
powers and I am sure the hon Minister will
not step down and compare Indla with the
countries of the. Middle East. We must be
at par with the international powers whom
we are confronting on the international front.

SHRI G. VISHWANATHAN (Wandi-
wash) : Not in Railways,

SHRI SURENDRA MOHANTY : Why
not ? The Railways are 100 years old. We
can do it if we can bring down the operational
cost, if we can bring about operational effi-
ciency and if we remove the jllusion of
overcapitalisation. I am sure if these are
done the Minister will not pick the pockets
of the poor passengors.

I come to another aspect which is really
a matter of great concern to us, so far as we
in Orissa are concerned. The hon. Minister’s
name implies that he is a devotee of Lord
Ramachandra who is the symbol of truth, I
had expected that the plighted words of the
hon. Minister would have the sanctity of a
pledge. But to my regret, Sir, I find that
his plighted words have been blighted. Last
year he made three promises so far as, Orissa
was concerned. On 31-5-71 he said that the
Railway link between Cuttack and Paradeep
extending over 86 K.M. would bc completed
by the end of 1972. He knows very well
that this is not going to be completed even
by the end of 1973. The hon Minister can
turn the tabic and say, the Chief Minister of
Orissa had advised him not to extend the
pace of the construction wotk due to the
agricultural operations in the Cyclone-devasted
areas through a portion of which Cuttack-
Paradip Railway is being constructed

But what about the ra’lway yard in
Paradip 2 I am sure the Chief Minister of
Orissa has never advised the Railway Minis-
ter not to accelerate the progress of work of
the yard at Paradip port ? Though he had
promised that the yard would be completed
by 1972, it is yet to begin,

Another promise which hc had made last
year was to thc effect that the development
facilities in regard to the Jakhpura-Banspain
railway link would be taken in hand if only
the Orissa Mining Corporation gave assisted
siding in Jakhpura. But when the Orissa
Mining Corporation cams to offer
assistance, the Railway Ministry took the
plca that unsess the Malangtoli depoits were
developed and a report way received, nothing
could be donc in the matter. In all humility,
1 would ask the hon. Railway Minister for
whom I have the highest regard whether it is
fair for a State which is considered on all
hands to be most undeveloped, and especially
when the Railway Minister himself admits
that the railway is one of the most important
infrastructures which should be developed for
removing regional imbalances and regional
inequalities,

There is another aspect which has been
agitating us, and I want to invite the sympa-
thetic attention of the hon. Minister as also
of this House to that aspect, The hon.
Minister larned the gratitude of the peopie



11 Rly. Budget—Gen. Dis,

[Shri Surendra Mohanty]

of Orissa last year when he had indicated,
though obliquely to the Chief Minister, that
the head quarters of the South-Eastern Railway
would be shiftéd from Calcutta to Orissa.
For enabling hon Members to understand
the background of this proposal, I beg to
mention here the route length of the South-
Eastern Railway as it passes through six
States of the Indian Union State-wise. In
West Bengal, the South-Eastern Railway has
a route Jength of 599.18 km. In Bihar, it
runs for a length of 834.050 k.m. In Andhra
Pradesh, it is faid across a length of 496.2(
k.m. In Madhya Pradesh, it runs for
1322 00 k.m. ; in Maharashtra, the length is
242,88 k.m In Orissa, its routeage is the
highest, 1729.15 k.m. From these figures, it
will be seen that the route kilometrage in
Orissa is the highest, which deserves in itself
the location of the South-Eastern Railway
headquarters in Oris<a.

Calcutta has got the headquarters of three
railways, namely the South-Eastern Railway,
and the Eastern Railway and it is going to
be the headquarters of the proposed tube
railway as well In Calcutta is located the
headquarters of the South-Eastern Railway,
though it is situated outside the jurisdiction
of the South-Eastern Raiway. It was no
less a person than Shri Hanumanthaiya him-
self who had conceded that the headquarters
of the South-Eastern Railway should be
located in Orissa and that the shifting would
take place in phases. He had already promi-
sed last year to the Chiel Minister of Orissa
that the office of the Chief Commercial Superin-
tendent and the offize of the Railway Public
Service Commission should be shifted to
Orissa in no time. But may 1 tell you,
Sir,—~you may kiadly forgive me if some
heat and some anger is brought into my sub-
missions, when I say this that a leader liku
Shri Siddbartha Shankar Ray who issued a
statemaent...

MR. SPEAKER : Let him conclude his
submissions in a minute or two. His time
is already up.

SHRI SURENDRA MOHYNTY : It is
a matter of deep regret to us that a socialist
leader like Shri Stdhartha Shankar Ray issued
a statement threatening the Railway Minister
that' Bengal would be ablaze if the headquar
ters of the South-Eastern Railway was shifted
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from Calcutta to Orissa, JIs this the way
how. the Railway Minister is going to bz
bamboozed and blackmailed ? I want to want to
warn the Railway Minister that if Caicutta was
on fire, at least the CRP force could put down
the flames but if Orissa was once ablaze, it
would be very difficult for all the combined
might of the CRP to put it down, because
the people were not going to take down lying
low not only this kind of insult which is
being heaped on them but also this kind of
enormity and injustice which was being
clamped down upon a Statc which has been
much neglected,

Therefore, in all humility, I would beg of
the hon Minister—he is a very strong man
whose probity and integrity are well known
in this country—to put his foot down firmly
and sec that some justice was done to a State
which was considered under-developed and
the regional imbalance from which it suffered
required to be removed by the improvement
of an important infrastructure like the
railways.

I will conclude by putting a question not
so much to the House as to the conscience
of the hon. Railway Minister. The DBK
Railway passes through Koraput district of
Orissa and the neighbourning districts of
Andhra Pradesh and Madhya Pradesh. The
districts through which it passes are most
underdeveloped which have been identificd as
such. The DBK Railway has not yet been
opened for goods or passenger traffic for these
underdeveloped areas. Perhaps the hon,
Railway Minister thinks the iron ore of Baila-
dilla is more important than the citizens who
inhabit these districts in Orissa, Andhra
Pradesh and Madhya Pradesh. But 1 take
this opportunity to make a submission to the
Railway Minister that he may see ‘that this
kind of prejudice is removed and the DBK
Railway is opened to goods and passenger
traffic for Koraput in Orissa as also in the
districts of Andhra Pradesh and Madhya
Pradesh,

SHRI Ds N, TIWARY (Gopalganj) :
Although the Railway Budget is not so bad,
the opening speech of the Minister was not in
very good taste. He has in his first liné
said :

“Responsibility to Parliament enunciated
by the Constitution makes it my duty to
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place before the hon, House for conside-
ration the annual financial statement of
the railways.”

As if he has not otherwise to doit; heis
compelled to do it and therefore he is doing
it.

THE MINISTER OF RAILWAYS (SHRI
K HANUMANTHAIYA) : This is what is
called perversity of interpretation.

SHRI D. N, TIWARY : He may say
what he likes as he is in a place of position,
But what we understand should be his concern,
not what he thinks should be his concern.

SHRI K. HANUMANTHAIYA : I am
also a member of the House

SHRI D. N TIWARY : He is a Minister
laying down policies and principles.

The speech is full of rhetoric,
and homour, It has concealed bitter pills in
sugar coats. In paragraph 7 of his speech, he
has eulogised the services of railwaymen who
lost their lives in the recent Indo-Pak war,
But may I ask what has been done to them ?
Giving some money is not enough. Their kith
and kin are there. Has anything been done
for them ? It is not mentioned here. 1 have
seen the dependents of such employces who
lost their lives while on duty running from
pillar to post for a pitty job, but it was de-
nied to them. All their efforls were of no
avail, If these martyss are treated in this
way and only a paltry sum is given to them
for the maintenance of the widows and so0 on,
this is not the way a nation should pay homage
to its martyrs.

platitudes

Coming to the budget proposals, there is
some misunderstanding among my hon. friends
who have criticised the Budget in a way which
they should not have. They have gone against
the facts, Shri Mohammed Tsmail while
speaking said that the Central Government
are taking too much from the Railways. It
is 8 Committee of Parliament which has re-
commended a dividend to be paid to the general
revenues, It is not the railway which is offer-
ing it, but Parliament in its wisdom has de-
cidad to do it and, therefore, that dividend is
being paid.

So also, Shri Satjoo Pandey said that
punctuality is not observed in the railways,

We must pay compliment which even a devil
deserves. The railways no doubt since the
coming of Shri Hanumanthaiya, have improved
their punctualitv, but that is only on the main
lines and tnat too expecially on the express or
mail trains. If you go to the branch lines,
they seem to be without any Ma Bap, No-
body is there to take care of those lines. The
trains run late, not five, 10 or 20 minutes late
but for hours. The passengers on these
branch lines always miss their connection with
the main line and they have to spend the whole
day sitting at the railway station, and nobody
takes care of this aspect of the matter, If
punctualiiy is to be maintained. it should be
maintained throughout and not only on im-
portant trains or trains which are well known
or are travelled in by big people or big busi-
nessmen.  You must take care of those tra-
vellers on the branch lines also, who are un-
known, who cannot cry or agitate, 1If this
view is taken, your punctuality is not so good
as you claim to be.

Now about the railway income. One pro-
posal of the Minister is about the settlement of
the railway lands. If all the lands are settled,
they can bring large revenues to the railways.
but there too, the railway lands should be
settled not with those who have got lands but
should be settled with the landless. What we
see is that some big men come and they get
the lands. Often the land is transferred to the
revenue departments of the State Governments,
and they settle this, When these lands are
with the railways, the railways should settle
them by themselves. Why give it to the reve-
nue departments of the State Governments ?
You own the lands,

AN HON. MEMBER : Or give directions.

SHRI D. N, TIWARY : Who is going to
accept the directions. ? I do not koow,

Then I come to track utilisation. We find
goods trains standing at one station for hours
and there the thieves and pilferers get their
chance. The goods trains do not move ; we
do not know why. There is no prudent
management of the truck lines. Ewven wheére
there are double lines and the trains can pass
easily, both up and down, such detention
occurs, What happens is that the goods of the
merchants or the people who book their goods
reach their destination late, and the mer-
chants try to take recourse to other meath of
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transport. Thus the railway loses its revenue.
There was a scheme for home delivery of goods,
what has become of that ? If speedy delivery
of goods is ensured, I am sure that the Railway
Minister would not have to come here and
tax the passengers for want of money, It has
become a habit these days to tax the people if
there is a deficit, There is no attempt at
prudent management or economise or for any
arrangements to find some way of improving
their working. It is thought easy to tax the
people, You have taxed them for a certain
amount. You lose by way of pilf:rage and
compensation is paid for the loss of goods to
the extent of Rs, 13 crores. There are other
losses like the loss of railway property ; that
also comes to two or three crores of rupees.
On one item, coal, you lose lakhs, 1 have
seen drivers throwing away the coal near the
station or on the way also.

SHRI K. HANUMANTHAIYA Not

lakhs but crores.

SHRI D. N TIWARY : Yes; when you
are conscious of that, I do not know why the
loss is not being avoided. That is the irony
of the whole thing. You have found it easy
to tax us but you are not finding any way to
prevent this, Why ? Yesterday, Mr. Sarjoo
Pandey in his speech quoted the examples of
big officials getting things for their own use
from local shops. Hus any person been dealt
with for that ? High officials who do so go
scotfree white small fry like a chowkidar is
punished if some little things are found in his
possession, intentionally or unintentionally.
The example should be set by the higher-ups ;
you should not expect the lower category of
people to set the example,

1 next come to the concentration of offices.
Sometime back the Government of India
wauted to move some offices from Delhi to
lesson congestion here. But what i the
Railway Administration doing ? The head-
quarters of two or more railways are often
located in one place, such as Bombay or
Calcutta. Why ? There is great paucity of
aczommodation in those cities Why not dis-
tribuste these offices ? My friend Patnaik argued
about Orissa. May be it ¢an go to Gujarat
or Bihar. 1do not mention any particular
plage. You have to move away these head-
quariers of railways from Bombay and Calcutta
so0 that some accommodation could be released.

MARCH 18, 1972

Rly. Budget—Gen. Dis. 16

Surely the General Manager’s office and other
offices need a lot of space and they should be
shifred to Orissa, Gujarat, or Bihar or any-
where, 1 do not mind, but you must do it. If
you do so people will not point an accusing
finger at you and say that you are partial to
one pluce.

The hon. Railway Minister was pleased to
say that the Barabanki Samastipur line via
Muzzafarnagar is going to be converted into
broadgauge. That way it touches Sonepur.
Sonepur to Teghra is forty miles It is in the
Barauni line. Upto to Teghra the broad-gauge
line comes. If you cover that distance, then
yon will have the missine link covered and
there could be more goods traffic in that area.

About the unfortunate lot of my region, I
want to say something. This question has
come here times without number. In the last
session when 1 put this question here. the
Railway Minister told me that he would talk
to me after getting the necessary materials and
papers. I reminded him twice or thrice about
this, but the call never came and I could not
discuss the matter. The people are suffering
there. Before the introduction of the DS
system in NE Railway, Sonepur was an im-
portant place, and there was a DTS office. In
all other States there are thiee or four DS
offices, but in Bihar we have got only one DS
at Samastipur, with the result that often we
people who live on this side of Samastipur—
Sonepur, Chhapra etc.—do not know when a
train is running, whether il is fate or not.
whenever we ask, we are told that the conttol
fs not functioning well, and, therefore, they
cannot say.

Moreover, the hon. Minister has been
good enough to appoint an Area Officer at
Sonepur, but what does he do ? He does not
do anything, he is superflous. Whether you
remove him or keep him is not going to make
any difference. Give u3 at least a Deputy
DS, so that there may be proper management
of the area. You lmave got the buildings there,
they are being rented out to other departments.
Hundreds of quarters are there, all vacané, #ll
being rented out to villagers or others,' So,
why not give a Deputy DS at Soneput’ to that
nranagement of this side of the raflwey may be
tone properly ?

SHRI AMRIT NAHATA (Batmer) : A
feeling has  grown in  large sections of this
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House that the railway administration has
become impervious to and has immunised it-
self against all criticism from this House. There
is a feeling on a part of a large number of hon.
Meuibers of this House that when they write
letters to the Railway Minister, they never get
satisfactory replies. I do not know whether
this feeling is right or wrong, but it is there,
and I would urge upon the hon. Minister to
allay such fears and to see to it that they do
not act merely like a postman, but they really
intervene in the matter. 1 know from my own
experience that when I write a letter to the
Railway Minister, I get a reply with a  *“no”
from some officer. The Munister just attaches
his signature. In the note we get a lot of in-
formation, but we never get a satisfactory
reply.

T huve a feeling that since independence
it has never been clearly spelled out as to what
policy the railways are supposed to pursue and
what specific role the railways have to play m
this country, Before independence wc know
that the railways performed a function. They
weie instrucments of colonial exploitation in
this country, but at the same time, they uni-
fied the country, and contributed towards the
growth of national consciousness, I was telling
the Railway Minister only yesterday that when

4 the first raillway locomotile moved to the soil
of India and when the British newspapers
flashed it in headlines in Lngland, the next
day Katl Marx wrote prophetically that the
first grave of British imperialism had been dug
in India. But that phase is over. What are
the railways supposed to do in free India ? It
has been considered to be a public utility or a
public service This is a gross under-estimate
of the role that railways must perform in our
country. Railways are national investment,
and they are supposed to lay the infra-structure
for a balanced regional development in this
country, Iam afraid during all these years the
railways have contributed most to the growth
of regional imbalances in this country. Instead
of being the harbinger of development and
opening up of new areas, they have followed
developMent. When a particular area develops
the railways enter there. This is not the role
supposed to be performed by them, It seems
the railway administration js drifting without
direction or destination : at times, it seems it
is not moving at all! It has grown intoa
closed empite.

1 once visited the residence of the Diviso-
nal Superintendent I would not mentiog the

division's namec. When I entered the residence,
which is called Rail Bhavan, I was wonder—
struck. I thought I had entered into an
Arabian Night's dream, so fabulous and fan-
tastic ! 1f a mere Divisional Superintendent
maintains such living standatds. I just do not
know what kind of living standard is maintai-
ned by the higher-ups in the Railway Board.
This Parliament has never been convinced
about the reason or rationale of the existence
of the Railway Board The whole adminis-
tration is oriented towards big officers.

There is a train which runs from Delhi to
Jodhpur — Jodhpur Mail, Itis an eighteen-
hour journey and the train reaches Jodhpur,
the terminal, at 5 minutes past 12. Everybody
who travels by it knows that it can reach there
much earlier. 1 would request the minister to
reduce the journey time by 15 minutes Let it
reach Jodhpur at 5 or 10 minutes before 12.
1t will not happen because if it reaches after
12, the officers travelling by that train get 75
per cent extra DA, But if it reaches before
12, they get only 50 per cent. Just because
the oflicers must get 75 per cent extra DA, the
train must reach § minutes after 12. This is
the consideration !

Regarding the attitude of the railways to-
wards the public at large, the same attitude is
discernible, It is obsessed with prestigious
projects like air-conditioned trains, Taj Express,
another Rajdhani Express, etc. The railways
are not meant for the aflluent upper middle-
class people It is the third class passengers
who give 75 per cent of the revenue but no
concern is shown for them. Let the affluent
travel by plane or their own cars or other
modes of transport. The railways must pri-
marily concentrate on the convenience of the
poor people, mlilions of whom have not seen a
railway engine till this day.

When we approach the Minister with a
new proposal, they say, “a survey is being con-
ducted.” Who conducts the survey ? What are
his qualifications ? Does he take into account
the aconomic potentialities of the region 7 We
do not know all these things, We are just
told, “a survey has been conducted and it
seems this proposal is not economic.”” Even if
a new proposal is not directly profitable, do
take into consideration the indirest contribu-
tion which that railway line would make to
the economic development of ihat particular
region ? They do not, A now line was laid
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from Pokaran to Jaisaimer—I am talking of an
undeveloped region—on defence considerations.
Today this line is giving rich profits. The
railway authorities did not know that there
were gypsum mines in this region. Today
they are giving the railways huge profits. The
Governor is Rasjathan wrote to the Railway
Ministry that a similar line must be laid from
Jaisalmer to Barmer, as it will strengthen the
security of our country. When I wrote to the
railways in the matter they said that the survey
shows that it is not going to be a profitable
proposition, On what considerations did
they arrive at this conclusion ? Do they not
know that there is rock phosphate there ? Do
they not know that there is gas in Jaisalmer ?
Do they not know that at present thousands
of goats are transported in trucks right up to
Bombay ? Either they do not know these
things, or they do not take these things into
consideration, Yet they say that this is not
going to be a profitable proposition. Even if
it is not going to be a profitable proposition.
is it not the duty of the Rallway Minisiry to
explore and open up new areas where people
have not seen a raiiway train ? So, the whole
attitude and approach of the Railway adminis-
tration must change. The railways are pri-
marily meant for the poor people of our coun-
try, for the most backward rtegions of our
country, for the correction of regional imba-
lances in our system,

12 hrs.

Now there is a craze for dieselisation The
administration is obsessed with speed. On the
one hand, people move in bullockcarts, While
in other countries of the world railway train
is an out-moded mode of transport, in this
country it will continue to be the principal
mode of transport for the poorer sections of
our people. DBut our administration is obses-
sed with speed, with more and more dieseli-
sation. Japan import coal from India and
with that coal they produce electricity which is
cheaper than electricity in our country. For
our dieselisation we have tp import a lot of
diesel and manufacture & lot of diese] locomo-
tives. Then what will happen to coal-based
locomotives ?

Let them not be obsessed with ultra-modern
prestigious projects for speed, sophisticated
mail and express trains ; let them take more
care of the existing ramshackle railway engines.
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Let them run those trains in the backward
regions for the poorer sections of the people
The obsession with modernity must go, whether
in the Rail Bhavan, Laroda House or the
house of a Divisional Superintendent as if
India is on the anvil of reaching the moon.
Trains have not reached thousands of villages
in our country. So, these distortions in the
attitude towards the people of India must
change and the railways must cater primarily
to the backward regions and the poorer sec-
tions of the society.

Coming to concrete instances, in  Assam,
Bihar and UP the common salt, whichisa
prime necessity, is being sold at Rs. 150 or
Rs. 2 per kilo. At the same time, crores of
rupecs worth of salt is laying stored and stac-
ked in Pallod, Sambhar. Gandhidam and other
places They are not able to transport them
for want of wagons. At the same time railways
are suffering losses for want of traffic. 1Is this
not a paradoxical situation ? While there is
no salt in some places, in some other areas
it is lying unsold because wagons are not avai-
lable. At the same time, the railways suffer
losses for want of traffic. Though salt is a
prime necessity it is given a very low priority
in the matter of categorisation by the railways ;
it is given the lowest category, namely, E. So,
a wagon will be available for thc transport of
salt only when that wagon is not required for
the transport of any other commodities, But
suppose a wagon is required for the transport
of copper or aluminium  They will rush the
wagon. They will even lay a new railway line
if it is required for a Birla factory. But
when it is a question of salt, which is required
by the common man, they will not care for
it.

Iwill give another example. Much is
talked about ticketless travel and so much loss
being suffered by the railways. But nobody
has ever heard of ticketless travel in acroplanes
or even in buses. There are as many buses in
our country as there are passenger coaches on
the railways, I am sure, if somebody were
to compare the total number of buses that ply
in our country with the total number of coa-
ches that ply on the railways, they will be al-
most equal. How is it that there is no ticket-
Jess travel in buses and there is so much
ticketless travel in trains ? Has anybody exer-
cised any imagination or taken any initiative ?
Somebody must walk off the beaten track. For
example—1 am just throwing out a suggestion ;
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the details can be worked out—instead of
having this system of selling tickets at a every
railway station, why can they not puta con-
ductor in every coach who will sell tickets
in the coach itself ? Something can be done
Something new and imaginative can be worked
out. A bold initiative must be taken, No-
body ever dreams of ticketless travel in a bus
or an aeroplane. Why do people think of
ticketless travel in railway trains ? What is
wrong 7 Some new climate has to be created
and some new mechanism has to be provided
for against it. If only ticketless travel is done
away with, I think, the railways would come
out of the red and go to the green or black or
whatever it is

Coming to thefts and pilferages, 1 think,
the top administration, the responsible officers
in the railways, the station masters are a
party to theft and pilferage. 1 am consciously
using these words. It is no use blaming the
workers or the trade umions. 1 can assurc
you, if active coopcration is sought from the
wotkmen and the trade unions and if a climate
of confidence, participation and involvement
is generated, this biob'em can be solved. The
fault and the blame lies somewhere at the top
and not at the bottom

Now I will take up one are two concrete
cases concerning my own region. I have not
been able to understand the geography or the
compass of the railways. Barmer, which is at
the extreme western border of our country, is
in the Northern Railway and Allahabad is also
in the Northern Railway ! 1 cannot under-
stand the geography of it. The service com-
mission for the Northern Railway is situated
somewhere in Allahabad. My people in Jodh-
pur, Barmer, Jaisalmer and Bikaner have al-
ways come complaining to me that they can
never dream of finding employment in the
railways. All the people w' 0 come there are
either from UP or from Punjab A Rajasthani,
particularly a Western Rajasthani, has not been
given employment all these years.

SHRI PILOO MODY (Godhra) : Give
him a job,

SHRI AMRIT NAHATA : Give thema
job, I am not jobless, thanks.

Let us have a ncw railway service come
mission, if the Allahabad office cannot be
shifted, I do not know what are the techni-

calities, but I want that justice and fairplay
must be meted out to the people of different
regions,

A genuine demand, that has been put for-
ward by the Rajasthan Government and by The
variout MPs, has been to have a separate
zone for the metre gauge. The Western Rail-
way passes through Rajasthan and the Nor-
thern Railway also passes through Rajasthan.
It is neither in the north nor in the west,
Where is nobody knows. Let there be a sepa-
rate zone for the metre gauge so that justice is
done and employm nt opportunities are crea-
ted in the western part of the country which
is economically backward and which needs
wider facilitics of transport.

There was a highly devcloped railway work-
shop at Jodhpur. At one stage 3,000 work-
men were working there ; today the strength
has gone down to 1,200, Instead of provid-
Ing more opportunities, the employment oppor-
tunities are shrinking. That workshop is lying
idle and its capacity is not being utilised. At
a certain stage even aeroplanes were being
repaired in that workshop. Highiy sophistica-
ted instruments were manufactured there and
tailway wagons and coaches were manufactured
and repaired there. Now there is no work in
that workshop, because it lies in one remote,
neglected corner of the country So, my re-
quest to the Minister would be to look after
the backward, undeveloped and underdeveloped
regions and the poorer sections of the people
in this country.

MR. SPEAKER : I do not want to inter-
rupt you. You are making a very construc-
tive spcech. But I leave 1t to you.

SHRI AMRIT NAHATA : Iwill take
only two minutes more,
The small traders who consign, say. salt

or stone or such articles which have less value
and great bulk are facing a difficulty. Till now
these consignments were sent and marked
“To Pay” and when they reached the destina-
tion, the consignee used to pay the freight and
take the delivery, Now the Railways have
changed the system into **Pre-payment”. This
will mean that rich traders will be benefited
because they can pay freight which is some-
times double the value of the articles. Of
course, it is a known fact that the Station
Masters at such place where stone or salt is
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exported mint money, I oncc gave an ins-
tance of ihe Station Master whose remunera-
tion, the economic benefit, that he derived was
more than three times that of the hon. Rail-
way Minister. But nothing is done. It isa
common knowledge that Station Masters at
such places are minting money.

Apart from that, the system of “Pre-
payment’’ means that rich (raders will afford
pre-payment and thecy will be able to send
their goods. But the poor small traders will
not be able to pre-pay. If the Railway ad-
ministration finds that in the past there have
been no cases of default, that the consigness
have always paid the freight so that thcy do
not have to auction the consignment and re-
cover the cost which is less than the freight,
if they find such cases are not there, let them
have some deposit from them which can be
kept as a deposit with the Railway adminis-
tration and let the old system of “To Pay™ to
continwe. If there is a particular dcfault, the
amount can be adjusted from that deposit
This is a very constructive suggestion that I
make to the Railway administration.

Lastly, there is the Traveiling Ticket Exa-
miners. I do not sce any rationale for this
creature in the railway administration. He
travels ; he takes risks and sometimes he is
beaten and even murdered, This creature
has been demanding a running allowance that
is given to drivers, Khalasis, guards and even
those men who open and lock the brakes.
But the Travelling Ticket Examiner is not
given a running allowance on a technical reason
that he docs not come in the technical running
of the train. That s truc. But the poor
fello'v does run all the time and he is moving
all the time, He used to get allowance before
the integration and before the zonal reorgani-
sation. The name may be changed. Let him
be given some hard work allowanze or risk
allowance. He does take risks. There isa
discrimination between the Travelling Ticket
Examiners and other employees who run the
trains. I request the Railway Minister to
consider this case sympathetically. I expect
the Railway Minister to show sympathy for
these Travelling Ticket Examiners who are
supposed to help him in recovering the reve-
nues for the railways.

SHRI H. M, PATEL (Dhandhuka) : Mr.
Speakers, Wir, T find it very refreshing to here
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speaker.s from all sides of the House criticising
the Railway Ministry, The Railway Minister
must be wondering whether he is listening to

the Opposition or to his supporters. But this
is as it should be...

| MR, SPEAKER : Refreshing to him
also,

SHRIH. M. PATEL : It ought to be
refreshing to him also, But it is certainly
refreshing to here speakers from all sides and,
1 hope, the Members on the other side of the
House will continue this practice of being cri-
tical of Railway administration in a frank
manner.

The, previous spcaker wondered whether
the Railway Ministry had any policy at ali or
whetherit functioned in a planned manner, The
Bailway Ministry says that the Railways have
been drawing up and executing their five year
plans of dcvelopment in keeping with the
national Five Year Plans.

They go on to say that the Railways’
First Five-Ycar Plan conccined mainly on the
rehabilitation of depleted assets, That is to
say, till then, they had not looked after their
asscts. Then it 1s said :

‘‘During the Second Plan, development was
accelerated but at times demand still out-
stripped rail transport capacity. The
objective of the Third Plan was to develop
sufficient capacity so that rail transport
did not become a bottlenebk in industrial
development of the country., This conti-
nued to be the objective during the Atnual
Plan  Years 1966-67,- 1967-68 and
1968-69."

Thercafter they saw no necessity to continue to
have that as their objective—the most impor-
tant objective of developing sufficient capacity
so that rail transport does not become a bottle-
nezk in industrial development of the country.
In the Fourth Plan they have this as their ob-
jective ; they say :

““to provide capacity for freight and coach-
ing traffic anticipated during the Plan
perid ; and to modernise the equipment...””

1 suggest to the Railway Minister that he
might still retain the objective that the Rail-
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ways had adopted for the Third Plan, Failure
to do so rasults in a gieat many difficulties for
the country and the country's ¢copomy, In
his speech—frank as he has been his frankness
is somewhat deceptive —he has not referred to
the complaints that he must have certainly
received from different parts of the country
because of the failure to pay heed to this ob-
jective, In Gujarat he must have hnown how
the textile industry in Ahmedabad, the small
scale Industries— both in Ahmedabad and other
parts of the State—came close to closure for
want of coal. Why should this be ? Why
should such a failure occur of wagon supply ?
The Railway Ministry must be aware of the
demands for wagons from different parts of the
country, the development of the industries, the
requirements of the industries in different parts
of the country, and could surely plan before-
hand so that at no time is any industry com-
pelled to face such a situation,

In his speech the Railway Minister refer-
red to floods that occurrcd and variods other
difficultics which were a stralifipn the Railways
in the running of the railways. But this is
not something new. Every year we have
floods ; every year we have various kinds of
calamities in this country, and it should surely
be poscible to  plan beforehand, anticipating
such emergencics, to plan to tace these emer-
gencies. But the main objective must still
remain, how to cnsure that the country’s
economy is not held up for want of service
the people must expect railways to provide.

Another thing which scemed to me to be
strangely missing in the Railway Minister’s
speech was any refcrence to roads and the road
transport and the effect the road transport
must have on Railways. When they talk
about providing sufficient capacity for freight
and everything as anticipated, did they go into
the question of the extent to which road trans-
port was encroaching upon the railways, and
if so, what were the conclusions which they
arrived at 7 In fact, there ought to be much
closer coordinrtion between road transport and
rail transport and there ought to be common
policies, common policy approach, to organis-
ing the two ; one should not be hostile to the
other. If many persons have been using road
transport in preference to railways, to move
sbout themselves or to move their goods, it is
because road transport is very much more
convenient from so many points,and. therefore,
whatever the Railways may do, the road

transport will fourish and will develop.
Therefore, the Railways for that verv rcason
must plan either to provide service of equal
duality or to find other ways of ensuting
their own prosperity. In this country, as the
previous speaker pointed out, the ordinary
man is going to continue to travel by Railways
because ftom many points of view it is the
cheapest mode of transport, Also many types
of goods will have to be moved by Railway
and, therefore, the Railways ought to specialise
in the transport of these commodities and all
these commodities should bc moved in the
most efficient manner possible. Do they do
that ? I think the Railway Minister should
explain to us precisely what in the eyes of the
Railway Ministry is the role of the railways
and in what way they expect to meet this
competition so that their carmings, instead of
being afTected adversely, are not so affccted,

This brings me another important matter.
The Railway Minister somewhat proudly
referred to a long-held dream of his which he
was about to fulfil and that was the dream of
conversion of ccrtain metre gauge lines into
broad gauge Here again, ] would like to ask
as to what s the policy of the Government in
regard to the conversion of melrc gauge to
broad gauge At what rate do they propose
to convert these railways ? What are the
criteria for converting thesc railways and is it
the intention to have eventually only one
gauge tn this country ? If so, by what stages
is it proposed to achieve that goal ? If that is
not the goal, then what precisely is the rate
at which and the manner in which they
propose to proceed with conversion of whichever
stretch of railways they select for conversion,
what are the reasons for selection ? Personally,
I would say that it would be a wise thing for
the Government to have only one gauge in
the country and that would be the broad
gauge and, therefore, the process should be
planned in such a way that within a reasonable
period of time, that goal could be achieved.
But, if that is not the gual which the Railways
wish to adopt, then, what is the goal they
would like to adopt ? Certainly, it is most
desirable that therc should be a clear long-
term planning in this regard.

There was a reference by the previous
speaker to what he called ‘love of speed’,
which was held in special favour, and the
Railway Mipistry's fondness for dieselisation,
1 don’t think that he was right in considering
this liking of the Railway Minister as miscon-
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ceived, But what is perhaps misconceived is
the bias against steam, What is the rate at
which they propose to change over and in
what circumstances do they propose to change
over from steam to diescl or from steam or
dicsel to electricity ? Thers must be laid down
clear-cut criteria for it. They must have laid
down, only they have not published them.
Bul, 1 think it should be possible for them to
explain the criteria. A reference was made to
th fact 1that as we have plenty of coal there is
no reason why we should change over to
diesclisation, Perhaps the rcason for the
change is the quantum of freight that could
be carried by one diescl engine as against one
stcam cngine. But, whatever that be, 1 think
a clear-cut enunciation of policy is desirable.

I have onc other suggestion to make and
that is with regard to the Accounts. 1 must
say that the Railwiay Accounts are presented
in a form and in a manner which is scarcely
intelligible to most persons without the assis-
tance of a number of small booklets which
Railways bring out a* the tlme of the Badget,
for instance, the Indian Railways and the
Indian Railways, Cential Facts and Major
Problems and the Railway Board's Report. If
these small booklets can be made intelligible,
why cannot he consider changing the form of
the accounts so that they too can be just as
intclligible to ordinary pursons as are the
ordinary accounts. 1 will give you onc instance,
At least I find it difficult to discover exactly
how tl.e industrial units of the Railways are
functioniog. One does not know much about
their actual functioning. whether they are
functioning efficicntly or not, until one sees
certian figurcs in these small booklets. So,
1 would suggest that the Railway Minister
may consider this most scriousiy.

I do not think 1 should take more time of
the House, but I think there is some justi-
fication for the complaint that the Railway
Administration has got bogged down. I found
this interesting contradictory reference in the
Railway Board's report. It says :

“Administrative Reforms Commission’s
Report on Railways :—The Bureau—the
reference is curiously enough to Efficiency
Bureau —was processing the recommen-
dations contained in thc reports of the
Administrative Reforms Commission and
their Stndy Team on Railways. The
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Recommendations are of a far-reaching
nature and cover all the important facets
of Railway activities The Commission
emphasised that the Railways owned by
the Nation as its largest public sector
undertaking should be enabled to function
on sound business and commercial princi-
ples within the framework of the policy
laid down by the Parliament. Government
attach great importance to these recommen-
dations.”

—Now let us see exactly how Goverament
carries out its attachment to these important
recommendatios It says :

“ 6 out of 49 recommendations contained
in the Administrative Reforms Gommis-
sion’s repoit and 34 out of 309
recommendations contained in their Study
Team on Railways were finalised up o
31st March 1971 Other recommendations
were under various stages of cxamination ”’

Will the Railway Minister be good enough
to tell us by what date and by which year
thcse recommendations will be finalised,
implemented, considered or rejected, or will
he wait 1jll the recommendations have so
changed that those recommendations would
be no longer operative ? In fact, there is some
justification for appointment of some kind of
Efficiency Commission which would go into
the working of the Railway Board. I for one
do not consider as was suggested by someone —-
that the Railway Board is not a useful organ
in that system. But, certainly, it is necessary
to see why the Railways cannot function
more efliciently, why an emergency is needed
for the Railways to function as efficiently as
they did in the 14 day war with Pakistan ?
The Railway Minister paid a well-deserved
tribute, and he ended his speech by saying as
follows :

“The performance of railwaymen in the
matter of punctuality and defence efforts
impels me to believe that they are doing
m."

That is, they are pecforming their duties. And
then he says :

“I hope we will all pass the test and
present the House a better picture of our
finances and performance tn the next
Budget.”
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There is an implied assumption ; the
implication is that the performance of the
railways is not as necarly satisfactory as 1t
might be, But what 1 am concerned with is
merely this, If the railway staff and adminis-
tration could function really efficiently and
show such fine results during an emergency,
why can they not do so in normal times ? In
normal times too, which, again as the Rail-
way Minister points out, should now be
devoted to waging another war, that is, the
war agent poverty 7 There should be some
change and they should be persuaaed to
function equally efficiently and achicve
success in this war againit poverty.

MR. SPEAKER : The hon. Member
should now conclude. 1Ile has already taken
double the quota of time allotted to his party,

SHRI H. M. PATEL : On that, 1 would
certainly not like to disobey you, but I would
urge this...

MR. SPEAKER : It is not a question of
disobeying. The time allotted to his party
was only eight minutes, but he has gone on
for almost double that time,

SHRIH M PATEL : I am urging this
point that in this  debate my
time is bound to be small by the
normal procedure, but I would urge that
though because of the circumstances my time
is bound to be small, the point of view
which the Opposition has to present
should be allowed to be presented in as
reasonable a time as possible ; of course, it
is always subject to the limitation of reason-
able time......

MR. SPEAKER : But he isnot the only
Member sitting in the Opposition,

SHRI H. M. PATEL : I was only
referring to the basis on which time had been
allotted, That was what I was urging.
However, if it is your wish that I should
conclude, 1 shall not continue.

MR. SPEAKER : The quota of time
allotted to him was only B minutes. But he
has gone on for double the time. He started
at 12.13 p.m, and he has finished his specch
at 12,32 p.m. Stil}, he is not satisfied.

SHRI H. M, PATEL : It is not a question
of satigfaction, but it is a question of being

able to have time enough to develop points
and to present them satisfactoiily,

MR. SPLAKER : That can be done in
five minutes.

Nt aefag Aromw qig | aNvaER)
Feqer wFIET, Hell WEERT A q 0¥ §7
Wz qw fewr § away ¥ g M @ fag
9T FAEY qAeH A ar iy o Hfwa &
AT qet AgEm § 75 A AqrEAv g
fs 97 3% 7z awz qor frar ax Far
feqem & g7 d9@T A1 A IAFT @A
ar &t afzat & faey gn 2, wiedi & wgt
F1 ateifos feafs agac gy af &, waf
&F AL ¥ gamy W@ oA wPmm s faarr
waao Far g 7feT 3w A § am
et At 9z A o7 qoar 7 oo & ag
g wga1 § aa & wady gl A
wsl B IGA FTAT MgAT § A UF ANY
g TR Y

“The Railway Minister indicated that
hercalter whenever developmental work s
undertaken in the railway field, the saume
should be done on an equiable basis,
that is, every State should get some
proviston or the other. We have to tieat
all the States with cqual consideration
and, ensure that all States got cquitable
treatment.”

# HedY wgey § war agan g fr @ ag
awz, S geglq amw fear @, ga wEaTs
T wfafaftag Fwar g, fow wvag g &
T w37 ¥ TgT w9 fa=rd & @i g
A gaifra e qufg s @ W & 7 &
waw g Fgm ag g fe A g da @
snat § wat 9T T A9 W AT FW
faif § sy ¢ W F AT agiga &
ghar ag 3w s a1 B anw aw O
FgaR agt Wz AT F Few w7 warw 2
e {a Hiug sy wrgfs v
s3w, fagre T saw % a7 Y WEA
WAt § gawr ager s & Of A
A1 gafor ft yErFar v § & g A
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[} A<fag Arvw qid
X SN T FU oA fF aragay @

FATFYL 1T g gWEAVIR aF AV AT &Y
¥ faar

#feT g ara #Y wgd gu ¥ w7 w)-
37 ¥ 9§ I qaAT Trgan § fF Wi g A
gq fuqre ¢, faowr sk § fearddz ¥
qFRo AT Nz For A F1T AT A Yew
3 ¥ foq e adew & a7 isfase
ANfifaga & fan, Asfrse gAfem &
fon zw fomr 2, oa¥ @7 o9y wedt @
wEArEIE g g FTUWMA aF AT FEA
qren frar? wa & agwgarg @ #
wat AgaT ¥ 7z Aqer q@Ar wgar g fE
FAT a8 I9 9T *1 a6 WA &4 fHAFT
FEA s f2ar 27 s Wt ASEA A
feditae fefezsgma A et aze i ?
e FEY gu # o9 & weyw ag fadwa
€T fF 9: 353 o1T 0F ATq qgAw F
foq &Y o€ :

rugay § djEr, WE § OREYE
T

nrgyr & Az

MeEgT & g

gty ¥ svar

qr & faers

faas & #egrge

U9 F UF qRaF § @, Jaieae
aET H @y, faa¥ e ¥ o7 ¥ §99-
gw wW ¥ a1z qeww dwra § s
wrgar ¢ f& wa §3 wdt wga ®) 0@
fomr fr anfee 7 o1l & o &
For A W AR AWy e AW #, aw
wo agiza & warg fear fe e &Y ergA
&Y foar s | ged A F A &) 59-
go fed¥d araf & gr siw qedIm HT
W &1 Afsa agt aF T H ag PR
fF
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"It has been mentioned in the MP's
letter that the conversion of the Viram-
gam-Okha scction has been taken up.
This is not correct. The conversion of
this section has not yet been sanctionad”,

# o7 ¥ @I A § BF A ane dag
g R SN o1a A gy wrw ar wfead
T9E X Ay WE T R ? ek AR §F A
WY qeer Wall WA A A1 3 awar
W wAHT § S §T gwar 3 F00F
A0 WERT ¥ @4 g qg A fear § f
g oz FErT A £ & wely adaw ¥
€15 ygaT IFar 5 Far gg qa-qeily Aa
AN E? IAN AT R AN faqr e HY
qT A IT QL EW GE F f2ar qar A%
T A I H AT g1z F A 9T Fifee-
ZAAT BT GETATT FTH AT GIAT F
& wrar fagifia w3 faar o= swe gwHr
IgmzT oY FT 30T ? qAT A orgd dAwe
g it grafedy wgm e w18 fear
AT | 79 9T 9F A¥ M7 w=@wn, N w@n
fr e wvw fear @, A% w0 Rar d
g1 f5 gan) @iet frar 93, § qifwane
Famzarfr fom awwdsm & W
At gud sgy v fF orewr saEy AR W9
) @d =g fas S & aur -
AT g Aot AdRAHr I uF F1EA gAd
fergeara & fo¥ adt g1 o<k R @, dfww
F za¥ g W g, g7 TIY §R
Al &1 ggA srAar wigar § fr v awe
# gy fadt g & “daaw fefgeqma”
&1 1€ wfafqey fawar & 7 afs af) fawa
gt smaEy dywrr wifge fs ano A @y
¥ ofa ¥ it gt § s frgeaa
gewe & aAAg adt § st ww § e
ag w{} avs 29 fr wgt o slnitar g
qg &, sgt 9T W@ ¥ avgs 9% St
N wn & fod oo #rF frerd o gew
3 ) o gfee Wt axw WA Wl
o9 gen Heft W T 1 e €Y wur A%
Ta fot & 3aqr sma fasmy smgar g0
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gharg N & oo & afd Fwgm
gt g ag ag & fF ghar ‘IwA @K
freste” $ AR § 3t @) QN &1 =9
# ifcat N § 1 mfex ag sifal a5t
g &, e e At qug A A &1 ¥sF
Het wdew § @wd o W e A o
¢ 39% ¥ § 3o fed 7 Az FOT TR
g

1969 & 93 arE uAISEH U WA
H 32 arewt AR A w8 Prfuaw (o
g, 1970 ¥ 1% 9 § M1 172 77 7158
GHFITEd F gU | Ia¥ 85 ey AR Y
3T 33 fxfae =o€ g 1 99 & @ S
30 sorem, 1972 % & fead a1 3f@d )
175 sr€ weaTdEd g | 87 I&aW AR
Ty &k 35 wEW gu o1 zad ot ey
wgTaqw Frq & 3g gg 2 fF 18016 @i
#Y ez foar war fasd 1719 av 393
nres e & fA7% ¥ 112 310 o THo &
a, & W MFmT NG F oz 4
faaTY s A s mfaay 9 fewraa
faead aYdY & 1 @19 ad Ao mfed} H
7z w410 gQ § | ag ot fiaré &, ¥q Ay
Fod A mgw g frge A @y
AFY & g 99y Far I30 I3 §, FhA-
ar g*facw g & foqr @ @ife ad) a0%
¥ arowr feqrEdiz qAar a1 wiaAey &
% 9 FT FIH F ¥ |

gy ¥ 19 78 7 f s W Aw
¥7 arqET gw Al & &Y T gwwwand g
# guraarg &7 @A g § gwN &) 99
& agwearg ar f #eft wgtaw ¥ & atwed
1 IgA FAT AGA§ 1 wg A W
Fogaw AeT @E Fq¥ gu d o § s
wgat g g a3 dW e dvgae
$5C & foq oma® gore § war wifaw fegr
27 zad qit Haed g8 A T
et aw gt fF osgrear ofd & aew
fer ot vt e} ¥w § ‘ Hw o’ gE

firar 91 TFag | WS F fasg oW
N9 AT a9 FT1 97 | e @ T
Mrage fame admm & ot @ @R
wrer T & faww fear wgr 9 ww
qgEy Agrear atedt & A ¥ F, IEF
qaTg gw arEwt 9T 7@ @3 &, 99 afard
& aray qr § 1 wgweAr e F g e
D yFgE B WA favm & F § of= &t
srgfet Y fasres fear s, ag &Y =g
#Y I & ? §7 g agey ¥ JAT H IA%
Ffaw, amsr, w1 afeqq faear 1 9761 &y
T X% Fg BF 90 ogwd v foar
ST | A Y AT OF I8 FIZT 97 @
& a1e {7 7 @ AW FW H9H gE
AN QAT g W AT T FH-
gifeai & A g ad) FW ? gFH Q@A
AFAIAF w7 v g ¥ w9
@Y Farddr ?

MN@R F1 G W awmg §, I
aqt frer &1 wa® Fer Fex @ agt
fedftn wgigg & awg H Wt 3g7 weparey
AT AlE g9 AT ¥ ) FQ9 =y
st fagey gyzr 99 Fafwa @ gwr &9
agt g% fanas qrzesy g97 & 3@t o
AHKFT TAT YT IAT wgr £ Faraw agom
#Y ot wg graw T & faar srqur e
afigor § G139 ¥ 1 A% Jat AT B 0@
forgr | SFATN & T AT eqA WY
fear ot 3@ amemran femr 5 zAwY
QEAT F aff WAt wrgm @ gEwr @@
TET AT | AT qg A Tgr o7 Fiv qifip-
fedfer sezow o agf qard ordft ) &
% wm § 1 T wEr 41 5ad oa-
dura F1 7g Wifqa #7801 § oY v
¥ o Frgar § e awe qad guy s
= A & OsATT X@T war qr 7 grfe-
freafee o 7A@ ¥ fog amqd fawraes ae-
w, MER & uwdaw & oY o
sifaura frar 3 ? & wgarg” fF gw ax Wt
et FERT THIW T |
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[+t w<fag A qiF]

TR ARt M@gy § wHWIST AR
qv gier §f grdzE @ wy € @t
92 oF a< fger oY ai &Y oy < 2
fie ot aF o A a7 war 1w
agAgTEE ¥ g ¥ firadt 9T W1 oF
< farer awrar wifgd | o @ @AY
FET & qry A fawr wATr Wiy aEl
aga &few omr @ et & aw g7 amely ar
ardt & AR e dw @ war ¥ aw
wo focar gfers @ smar & & st
w4 g fr det afiew 1@ warow AN W
a<g WY 9 W) A7 3@y g AT WA A
afkfeafadl M 2@d go ane ¥ sifaard
FLX |

a9 § 3 TdwwT & q¥ ¥ Geea
FEUARAE I WE AR A &Y grow ¥
ot 3T aTge Wt 7T § | W AT A FY
gt fr sedvma #39 o I@dT § Sawr
g 34 ¥ Wy f wdw fear omar &4 23
I B NER  F FHAT ww H
ar qFa N1 @Aty ) woe gF ¥
A F fran ok w1 fF T aveoT #Y WA
agYen FT AArST F Q@ q9 frar w7y
o6 R Y 17 o7 i ¥ emar
gt | Wy Wi ;1 NE IAL WG AW
Y WX @E ¥ N ag & o
ofer % IEX A Fwr | T
gasT wmE arar g fF A@ fedwwA
ffaa grds & of adr § 1 TN
waren at gd #ed & fe g 24 ¥ el
#Xw o At ¢, Ao o qradw ¥ A
AfeT g gFRT ATERN ¥ 1 U €A
¥ o 17 o9 dwre uedw § Ot em
wiEt &1 ag N a1 § A AT AT yAr § |
T AW AT I AW UX AR WS
RIS F Y | 79 9T B AW a7 AN
gdwwT 3w Y e T &1 gw owar
FameR § ) g Aw ow ndw Bw &)
AT AN FP FA AR g ada A

' MARCH 18, 1972

Rly. Budget—Gen. Dis. 3

w1 f§ wegafy gy, 3¢ frar o, frar
T STHT EWIT | T AFI ¥ IA% faw
a1 feqm & v & feu wraarg of )
Aot og Aoy T T A AW wwaAT §
T oM QY AR W ¥ &3 wT WA
i wdg engfaai Y mfedt § 7 &
forq srg oY 7 fod, ag 78 9w asar &1
9 aF dafewe fagT o @@ qgandd
AT 9T gr A Nrg @F X § 9T 9
HTT FET HFW A JTCA q9 G5 W A
@Y w1 Wor AFY & 93T

oF sifaw 19 5g &7 & @ure s
g1 oot focdt fafrec A & € 1 o
FT IAAT FemAar F og wAy qarf nf
1 ga A A o Fakd B, gmwr ety
far sy 1 F ALY F v feaid & owgr wr
freydgdiat"mas gn & 3 ard
TN ¢ Fwar 5T gu @ 1w gy wely
AZIET Y AT TUT I A F syfoy
F 1 gr § fo g9 civne Y SR b
forq 9T aga wshdma gar | ¥ & agt &
FUTH @ § IR I WANTIWT QR
&, SAFEIT FT @ €, SwHEam
&1 oaer g9 go § 1 A @ oaw
Y g At  SAFY qAT WX §) ¥ A
dr g W@ &, WA g & foq s
MR QE Aamaraga § 5 @
FaEY oY X9z o1 g oAz wW A §
q g ? A s g fr 9 feafy
oty Fraw & fom feafa & oy a0 @
awﬂwm%mqftg«@mm

WWHIgRE

SHRIMATI JYOTSNA CHANDA
(Cachar) : Before imtiating my observations
on the Railway Budget, I seek your
Indulgence to express my sincerest thanks to
the Prime Minister for her handling the affairs
in East Bengal which has now taken birth as
a (ree, liberated, secular, democratic and
socialist Bangla Desh. 1 also convey my
hearty thanks to the members of the Armed
Forces in the land, air and the navy whose
gallantry is the pride of us, I also extend my
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thanks to the Defence Minister and other
Ministers of the Cabinet who have contri-
buted to the great cause. 1 express my
condolences fer those who have laid down
their lives and my sympathies are with those
who have bcen wounded or disabled in helping
the Itberation of Bangla Desh.

I come from a district which has a
common boundary with Bangla Desh, and
which has experienced subversive activi ies
mostly in railway track. I have a feeling
that this district has to bc combed out in
search of unauthorised arms, infiltraters—Pak
agents, if any.

The District of Cachar is isolated from
the rest of India though it is a part of
Assam, It is surrounded by the Mizo Union
territory, Tripura, Manipur, Khasi and Jaintia
Hills, Nosth Cachar Hills and Bangla Desh.
The raif link with the plains of the Brahma-
putra valley is through the North Cachar Hills,
and the 10ad link is via the Khasi and Jainlia
Hills. The oniy rail link through the hill
section has two passenger train services, one
from Silchar and the other from Dharmanagar
in Tripura via Karimganj and Badarpur,
which was suspended for a few months when
subversive activitics were going on by Pak
agents last year.

So, practically the communication with
the rest of India is causing great hardship to
the pcople of the District of Cachar whose
present population is about 18 lakhs. More-
ever, Tripura, Mizo and a part of Manipur
are dependent on this line of communication,

The House will recall that I have raised
the question of increasing the number of
passenger traifis on many occasions, but this
had been negatived due to the danger of
Naga troublc. The Naga situation is now
precaptibly better, and 1 see no reason why
the night plying of trains cannot be resumed
through the Hill section of the N F, Railway.
If the hon. Minister visits that area, he can
see the plight of the passengers who go by
that line. Moreover, the bogies which run
in this line are of Victorian age. Maintenance
is also not satisfactory. Usually the trains
run late. The passengers who want to go to
upper Assam do not get immediate connec-
tion, but have to spend the night at Lumding
where the waiting room is not only insufficient,
but the toilet is such that the less said about,
the better. It scems they are not human
beings.

Lumding has been made a Division, but
so far no significant development has becn
made in that area. The employees have to
use the community toilet. The houses are
unhygeinic, without proper ventilation. The
newly constructed houses are of the same type.
1 would request the Minister to change the
old policies introduced by the Britishers and
modernise them as far as practicable.

The hon Railway Minister has given
much attention to conversion to uni-gauge,
which is a good idea. In his Budget speech,
he has mentioned joining the north and the
south by broad gauge connection, But he
has not cared to mention any thing about
joining cast and west by broad gauge or metre
gauge line. He has totally denied the demand
of the people of the North-castern Region,
though we people of Assam, since long, have
been demanding extension of the broad gauge
fine from Bongaigaon to Gauhati, if not to
Tinsukia. Do the Government fecl that simply
by granting Statehood or Union Territorics
to some people of the North-eastern Region,
they will develop without proper transport
and communication facilities ? Some of these
States and Union Territories have natural
resonrces which were never exploited all
these days.

The House will recall that for the last
ten years, I was trying to impress upon the
Government to take up with the Planning
Commission for survey work in the plan
programme for extension of railway lines upto
the foothills of the Mizo district and Manipur
via Silchar. With regret, I have to admit
that no consideration or attention has been
paid in this regard as yet,

The hon. Minister has stated that the
Metropotitan Transport Project, Calcutta, i.e.
an electric underground Railway from Tollygunj
to Dum Dum covering a distance of 16.43
KM with 16 stations, is before the Govern-
ment for sanction, But he has not given any
indication when it will be sanctioned and
when work will begin I hope he will kindly
expedite the matter to give relief to the people
of Calcutta.

I am happy to find that imported require-
ments have gone down from around 30 per
cent to less than 9 per cent.

Freight has gone up by this budget. Iam
afraid as to how Railways will compete with
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road transport traffic, which is quick and
perhaps less costly, Increase of freight will
hit the common people of the country. So,
1 request the minister to give a second thoughit
to it.

As I travel over our Railways, I noticc that
nowhere are there any trees on the land that
belong to the railways on either side of the
tracks. Such land extends to several metres
on each side and the total length of the
railways in our couniry is 60,000 KM,
if 1 am mnot wrong. I wonder why
we cannot have trees on this vast
stretch of open land available. This land
should be the right spot for Vana Mahotsava
each year. We would necd more good timber
in the years to come. If a number of sapling;
of the right type of trecs be planted every
year ncar each station of the railways, we
shall have a rich source of timber soon. 1If
every station master is asked to plant and
look after saplings over a strctch of one KM
from his station on either side of the track
in the first year and if another KM is added
every year, the additional burden of work on
the staff will be nepghgible. The problem of
afforestation is a serious one and I felt that
the railway administration could play a signi-
ficant part.

May 1 suggest that low.lying arcas on
both sides of the railway track can be given
on lease for paddy-growing ?

AN HON. MEMBER :
himself has mentioned it.

The minister

SHRIMATI JYOTSNA CHANDA : I
hope he will implement it. It the budget an
amount has been set apart as Welfate Fund,
1 think this is mcant for the welfare of the
employees and 1 hope it is properly used.

Before I conclude, I feel it is a part of my
duty to express our hearty thanks to the
railway employees of all categories who had
worked so hard for the liberation of Bangla
Desh.

With these observations, 1 support the
budget.

it gowlt T Gt (gugT) ¢ aewe
wgw, gady g% # tod fafrex aga w
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g J9z T & $ foq qur v argar
g | a8 a1 ar § P gak agi gfaar
T #, afirar W & ga@ enft Wy angw
&1 38 31 W, 1972 T 60,050 fEerdie
g ool 1 gfaar we & W1 avR @@
g @Y wigT At & 3 0% 9§
10 gne, mfgar gwid =g wedr §)1 6
wrg Mfex 27 am dar s1ar oo}
7066 agi 9T THY WL |

MR. SPEAKER : He may continue his
speech after lunch. I hope at least all these
hon. Mcmbers who are present will come back

after lunch. Otherwise, there will be diffi-
culty about quorum,

13 hrs,

The Lok Subha adfouraed for Lunch till
Fourteen of the Cluck

The Lok Sabha re-assembled after Lunch
at scven minutes past Fourteen of
the Clock

{MR. DEPUIY-SPTAKER in the Chairl

RAILWAY BUDGET, 1972-73 -GENERAL
DISCUSSION—Contd.

MR. DEPUTY-SPEAKER ; Shri Mulki
Raj Saini to continuc his speech.

st gewl T &t STneqy wgRw,
a1 7 Yo% waraT N gfeas § s &
fe wzg & 71 afgwa A awerg w9
frad ardr gy fesdi § w1 S 2
Far & fou @Y srazas awgd § faaew
srre & WY 7 feuar JzaT g S¥ wger,

e, @iz, IqTH, TAI—9 e &Y
i as ) § 9 5 aq 1950-51 ¥ 582

ufiwa Y T Y 5w 45 sfowa &y
oY | g+t 9%1T 1970-71 ¥ qgrr ¥ wwgd
79-8 ufawa § 7€ @ AT TGEL 68'6
sfama g af |

g 0% g v o W A
firer & §—a & 99, dww S Al
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frael & g1 AW 9200 wig & g,
1300 fras o AR 1765 fawrey &
a7 1 afens & gusa M1 feamn i
W 9g & Jua ¥ wadwn, warer, fyd,
g, TEA Y ¥ ¥ aAfus &) sardY
e WA N ey o= w3 B anw
WS 34827 FAT s 1 ag N A
&) SOy AW ST w1 smw @
e FFuar s a7y & wear #1 ynaE
fru g At A9 & 152 O w90 FT
ST FAT & 1 1078 FA2 AT  Trored
gifea 8, AA157 g 917 FT, wrLT 2 56
4% wfa aret % 587 ¥ whr fafes =
frafizewisT 1 a8 7@ 39 &5 §
araifas anfae & o gurd WT 9T 124
AT FT WIT I2a7 &, 61 FUT TIAT 77 3T
qT AN qTHT FETA —QTATA, FAT, TR
qz &7 54 FUT $T47 AFAFT 71547 O
qear & 1 8 AUz wo faaty 1y 717 qegan
FwiE § framT a7, AT NS %o @fa &
77 38 ¥ 124 0% wo w1 grafas zifmeqg
WA qTazar ¥ 1 23 FAT Fo WY FA-
Ffeat YT IT% of A & FATeey weqror
gz, ¥ar, faer At gfags 97 @«
far g1 106 FAT To FWEIA wgad
qIeq AFAT FT FAEYT AT Har g AT
1628 0T %o WET AT yfod qv @H
grar g 1 fwd, ofswd) aFD, wiA, sarer
e &YT ware ol o & @Y arnfaw
Tifaed) gL A Go @ Par § AN gfa
agT 9T ¥ FIHIT AT ST G AT
T ST § HFRE ary A g )

17 1@ $HAG WA T ww HW 2
Afe WX 9% q17 98 & Fh agr o ad i
ere FHARgaeda 1 W a0 ¥ ag
oY weq & fw s exfen sitaa &9 3,568 %o
2 safer wgromr & wix & af fomd
1T 50 Q¥ %o AT wyg A {4 26
FAE 5o T WA & weqror FrdonY
quud Par g ag s PY ¥ A o

gaeT IE W At @, B W w3 ¥
) WY €, @9 ¥ 815 B, Ofe for oY
gm ey Efr @ wer @Y sar 2 sk
FAT GAIH AT WY § A A9 A0 T Par
g R adr e, faaw gadY O
it g, fyasr gaar aams fear @,
Iq IA & 3T ¥ onfas Hig ¥ v @9
fezar 2ar aifgr »fra gayx faede
sy grzIar § 1 AT 04y I Ay fF
BRI {»F 4y oY &7 g8FT 941 Ay 2
fotd o &, Ardr sfa) Y ag smaa &y
ag #23 & & azr av Aifear 47 2, fore-
Fadfgs & aMe Al AN @A AT &7
Farg N #1497 FHfyA A7 g oFard
AR 9T 9TV ¥ | OF AEA ATUAGAAR
qir & fF gare WF At N defafedfeg
fewrg Fie & maw @ 9F &, AT
qIE F Tq1A9 F1 5 AF frar W ey
XA TN 81 o fquwm a19F 9@
42 3% w7 wadr @ famifeay Y
am &var 3% o gfea 1 8, faw
g7 fawm & sar o N wraFA & 5
§ IFFY W T4 |

TeTaF N T7 9413 ZTI 8 ATT-IT
&1 9747 &, WA ATEAY A AILAIT FAT
? for g7 10 F T GRFIY I, B
o7 g3, GAFI g 74T F 1 A FT aw
sfamfrdy 51 sqRT @19 war &1 oy
A9y gar v fF 112 97e dre OFo &
g Afet Y mfas ¥ Ay g7 adF §
der 1% T qEr w@rH, Ay Adw )
mEt ¥, oy g =g A ¢ g
mfer Ty M g A i 2, ay &
are &1z fof o3 & e fegr s
¢ ? auT 3 N fod wigAz s A
At a1 Pt gz st & g w A
a 747 £33 ey AT aw Nfa w1 fas-
frret ww wwar 41 ? A WS 9EAT @ )
WEOF § warg § Pe gmit agr @ W%
srl vy § ag A dva Y @ ndr g,
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frdy &Y a8y 2, gaF1 $1E d@egu @y )
W oft gAY Ay qAT f ag g7 & 9AH
ferdziz @y sar &, AT & FwT I qF
sz frdft e w1 @uT weeT §HTAE
& oY FgT wRo qE @ Awar | gWA Er
¢ 5 gfew Paarn & sy o7 o dAm-
T aTpr frad) W & sy ar @A g,
oo f5 Dam, faardr s wd &, B
OF IO AT FF H9A B 1 sfar
T7g F77 31 &, eRfAAr A FU ¥wr B,
FTUT THTFT BYT FT A0 F17 ¢ 1 Ffwa
g AT HYHY TIE 9T FPIN )

AETAYT X VR AHO0T H g AT o0
92T 71TAv F FEr fr 3@ T9 gad &
FEIT AT ATAT FT A17 2 99 g 4w
e w4 &7 gagt faear wifgy 1 wfeA
29 AW TITAE R oW AW @1 A9 w%d
1 gagY 37 ATH § FIF T7F FroeT fear
I T AT FTH AN Y g
avg 41 Aifay & feafy agr faon @ m
g1 T A AT AT M ST e
AT ALY AAT Y AT TUIFT | FATT gEI
& siraat 1 T |G FLEH AN 9 9
5 staan § g @y FAF wifver 9o g,
gWIT AU A F JYL &, A F @ifaw
grard f& s gW omIT T qR wRH @
o\ a7 Wt A M 7 SfrT F3 g #T
R T g FrEA WY | vy afawif
®Y FAT NUT F FAT AW &1 AT 9
7t &, & uF umo e §, g ¥ 1= AT
¢ afr7 SId1-S1@ A B qu R WU
g, § w1 A FU A7 A OF i &
Tary & AT qAqr F fEar Fe € o
&fwT gu 78 w3 7ad § 1 Fagfoat fowd
2 BT st 9% gETAgL ¥ o vt §
forar®r w24y AT AR A wwgd A qgwm
gar g, 17 AN I oA fas o
REHA AL 7 TAAT § 1 v §w A Ay
®F GE1 | OT FTOT F1 TR B 91 @wd
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q7 75t g w A o 9% ) faedt fomd
2, gawr sy A famar § AT w@w
faerar oY & @y SuF wreT WX HAr WA
Ty 7Ey A &, ag AT WY g
¥ woaT gy wafey af foad f5 gn
THo o & AT Flad il o § ara Y
Y §, ITIY OB AFT & | HAT ¥ AWK
¥ gmd Fug us g awfE o)
AN T A @gad 17w I
ar afgFrd faed Y arsiw ¥r am S
F A qg M FT a@ FW@ § gt
weq § g9 FET & ot gaw W $E sme A
gtar | faam @% fr g d@te /A &l
e 6 wAR gk fewx @15 |14 enfax
gw & qaar ¥ gfafafu @ sfewmifar &)
sAAT at gagAr aifey fv @@t Saer &
AT A FT AT §, gArd H19TF H Swqr
#Y et @ 1 ag feafa W@ fawm & &

TTHT GEITAIT FAZIY F GHA 9T AW
ateY TS T ARG ALY GEEAT A% | FFAL
A M F O FILT F TUIT TF G997
TEF FAY § IR FT AT A AAAAIUGTS
#3591 FF AR 91 fey & Y@ fawm
S AN F5A FT AG gST @F, HGHAT
3T gew *1 At ad) fawre @wr &
afex fans) a7 €Y q9@T Y qgF )
A Y, G M A I a5y &
IaFt @3 fawm A die foar

ALY ¥ THo UFo OFo HIT q¥He
frao 953 &, wa"s i foodlt & fod
Ty &1 AT w17 g qrIT ¥ wER
©ud 97 9% vgar  qgar § 1 ¥
avZ § ATWW K q1A § | FINE TF FIOT
& afsa xgr fradoa &1 1§ o )
& w70 & € T A &, Aarag ¥
fogdma &1 97 Ao 7Y &1 Fordae
FUAF &% folt w) Jgargw, Feet Y
YT W Forelt Y wpgaex @1 s
gear § 1 el ag fomma ) srwey
&Y oY wifgdr |
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THY a%g § §1® ALY g A A e A
g3 geTat wrar & fF sEreag & wead
w1 St BN sre wod df gay w4y fear
a | WA F g & fR gz wE &
srA | wafF I FgmE R 9 A
trar <gr &Y AfwT arr a3z W2 A FA
78 § wiifs 9g7 Efew @@ @ o fas
FwAT § | AT WEY WY AT gAwr Fi€
wiafafe fe=t & aw & gz 3 %
FgrRAgT Y AT fer § & gz 2w S 5
A w1 AT # Far gra g, T AP w1
gqr1 219 & T fary 71 g F T4 T
gar 21 A A A af-af oAl A e
gavg omar & o Afee ggr a@ e g
Frarer I g FAT A fRewal v
wqre AL fRaT wAT & 1 A9 3§ €T 9%
aga & #feat v oAt § Wy aw 0
¥, frandf fedl g7 iy § zafey ag
aTeA T M A A B gEAr & gEs
iz W&t T 9T F1T geT aF A7 a4y
t fF go fYo wwie fgrmr @7 Y dmz
¢ o qIgAT FFOA I AW & JA07 § 0
sfET gqar adf fmasram@ & 9t o9 3w
I & Fw F1 g1 wrgA WY A faw
axd § | = faws 3 wgrfE o we, qu
FAlAT a7 wal, W ofadgd Ferst)
yf eag ¢ @iw we ¥ diwfew oy
¥ ISR FUA FWT A | HF W ey
g1 5@ Efrqu uF aR q@ gEa™
% feger 1 | A geam A7 agd ol
N fY, o7 f T g5ar g, IfwT AT Y
q FT7 97 AT &) gha ST K T qEW
raqyai A fAgm s g g B
qg I ¥ A &, g ]| F @), 79,
ard, fradi gx S Y air § L a9 5w
9T agrgfagas T sTstt qde qdo
W Y o el )

st fr wwr s aww (wafan)
avreaw #EiEy, guft gR fggew & =8
T aral & gored o7 wwy frer @, S

Ty w97 qdf W 2 gzar &, wiey
ggi &Y go o7 § &Y S A foofy @
F3ar § Y agt 1 [ A fafy aga Wy
aem A S da i g savr oF
Tgg ®€uT gafar § | sEs Aadw
mAsRy =2ow & o mlt @uw
H ot gigdt @ & g qW o§T
srargfr sy dquar N ez g AL A
sgaEar 48 & | AIAAT § greAr @@ ey
Sy &Y gud faen fevz gR vy FY
&Y geqr Tad i § fF st 3aEy e
AT AY A FY FIEY AAIAY & AFAY G
afFT WA W AT F NF warg 7
it g7 # oF gz gf | Wi 2T 97
qi gF FIAT TG0 T I AV WY o FHTo
qYo T¥ ¥ TR §F FVA Ay grfeT
F1 & IFEHT & %3 fomr ) w A WY
W@y ¥ wmd ¥ fFr a8wy
AT Yo anTo No X & Mma sTE 2
af | s AIAST IET AT M I F w4
X #Y arq &1 af g A 7 3T AP
& mAR FY T I F97 f3a70 )

gofY gvg § Al 7 v Ay T, 3 Y
WY GAIRRYY A7 greTITAEl FET AT
Ftg q7gg dYq arafasi &1 dw, g% & Y
g™ MY 45 q1ar & fAr fewz &0
IAF TG OF ATEAT AT IFT GG A1
gaifed & = § 1 ag am fame Sar
g otz o garfeT A Wt Ay & gad
fgear Sar gAY IT 4 FaeR war
fagrs dar & | ot 59 avg 1 "= AT
oy qfefaa snalt & arg 9+ ox fafags
& ga% gy sl A wEAr 9@ ) pE AT X
ST ¥ @g W FETAE! F L& &HT
fear, 3fF 97 A I AT @A T
faar dY gasy fagt wT ot fRar) sgr fs
wm gt g fs a1 ode 3 fafaoe
gigg iFTagi gu ¥ fod o9z A
gre Lk A% 9% far 1 x@ gFR AN
Tzarel Y gruEfa fra ww gar ad
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¥ i faa qredy &Y arg & wg g § gEy
AT ¥ 60 7 wagear famm for @
FgA i 5 gRa uT F qq¥ AT I W@
fer WYz 98 I A | 57 I T AT TG
W & A awy § A wgam #
gg W feRriq@gs a1 & X T @ at
Fifrer &1 AT I sregrew Wy faa,
afea g1 5 o fom &7 ardy fawad
w9 | @ § ¥ fomr ax 3 wgr fe g
afafe® 3T g1 awY az 39 o< fasrg #3
gHa & |

SHRI K. HANUMANTHAIYA : With
your permission, Sir, I would just like to go
out for onc minute.

MR, DEPUTY-SPEAKER : All right.

=Y far7 v o ¥ wETR Ay : & W wdwy
¥ qgQy wem & Frat fashare sl
#t gt AF ¥ g7 Wik 971 o

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : On a point of order. [ under-
stand that the Railwav Minister has to go
out for some urgent call  But they have
56 Ministers on the pay-roll, and the people
are paying for it, and today in this House,
when such an important debate is going on,
there is not a single soul fiom the Govern-
ment here to listen to the Members' speeches
This is a ridiculous thing. This is how this
House is being treated with utter contempt.
Let the debate be adjourned till such time
as some Minister is present here.  There
should be somebody from the Government
to listen to the speeches.

MR. DEPUTY-SPEAKER : The hon
Minister has told me that he is going out
for just one or two minutes to take some
medicine, and I have allowed him. If he is
not present for one or two minutes, it does
not matter..... .

SHRI JYOTIRMOY BOSU : But there
are 56 Ministers, and somebody should be here
from the Government side. Othor Ministers
could be present, The debate should be
adjourned til such time as the Minister comes
back to the House.
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AN HON. MEMBER : Now, he is coming
back.

SHRI JYOTIRMOY BOSU : Now, the
hon, Minister has come back, and the hon.
Member can now resume his speech,

oft fnx viwe wmg oy : & H@
F0g w&ém fr wradt § Q7 Ty gigdh
Y AFY & fou s fed) fradam ey
) Jarg T @A Iiw FUY A AR
7Y WY gigel 9 W Aar § g
e FYEA A nfaw w3

1971 % aig gf fagre & 1 39% w1W
W wigr sz af) dwAe grf ¥ ez
T 3 fza ¥ @gaqE FAe qIREE
ST Te @Y ST 47 98 a7 g 7 | qAT
& 7T gTE I A &N q@AT § AR OF
wIgge Mgl F Y1 W@T A AWM I &
Ig 7Y foar 31 97 =afm waad) gaw
rur@d gz wfar 9ROy
Gnfear a% W IW ) qIEgr &7 |
9%% AT § AT qF A AFIT I9AQT 947
39 @1 fruar fag | wo war Fw@r 9T
9% IE I9 1§ T quF qEAG ¥ gafon
aF SE 97 0T gq Iaw fevar ¥
T HT fZat 9y | I9F g qgT § ITHY
AIAAY AW TAT § a9 W ¥F ST AT &)

DR SARADISH ROY (Bolpur) : There
is no quorum.

SHRI JYOTIRMOY BOSU : What is
wrong ? There is no Minister and there is no
quorum. This is the result of the massive
mandate,

MR. DEPUTY-SPEAKER : Shri Shiv
Shanker Prasad may resume his seat fora
while, There is no quorum. The bell is
being rung —

Now, there is quorum. ‘The hon. Mem-
ber may now resume his speech,

it fervive smry wmw ;T wwY

R §Agw e o e o
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q wIgw } 97 9T 99 § AT A g
@AY QAAT GF  gIAT §IT FT g12r
& @ g 9aT wgdT oY FEET O} &g
Ao g @

Ffegie ¥ a0 sivwm @ gu AT
a® o ¥ foq @9 37 77 AUEIF WY
fasge svre &1 § 1 oF mew g Tt At
gag ¥ ¥fFT ag ¥ T gaF It 1w w3
faar war AT wg aF st g7 AR 9d §
us dWE uFET weAr § AfE 7S
fefezaz Reqansw § aiw @afom o S0y
Mt fr ga-fefaaae Regarix &, saw)
e Fret § 1 Ffew ag wgEy? IME A
w98 & | &Y g wray § ww w8
FY fomr ar &fF7 gR 3@ ¢ fe g Sy
I ga faar 3ad S| JX ol gameEl
FT AFTR4F I fzar ) IR wr e
ARG FMS § WY M wgEAPH RwA
2 Szt 98 M AR FHA ¢, A AR AR
9T FATE & 4 AT FEA FT A4 & GAT
adi ar F =z § fr wmew ga Y &7
g ot gy Fagw W A F FUE
Azt qF 37 § I A1 A F A WA
# wrg Mt TAAST &) AIRAR FAG §
wraTa A1 sggeqr &< aify wafar sk
Fgaug ot a9 fefaad® ernde @ gvat
#AT ¥ FAgT FW T AATAY Y AF

o a%ai & fe weaE wiw ¥ gwe
qgw AT TN A 1 wAR Fe o
Flegre ¥ a0 av a1 @ o9 99 uE
wrx & fear o7 1| AW Sy @ fFoag
aga IAEF W § AT @A @A
ag aE0 & | AT HERT HF A0
@ 3ax feg NE @l mawar &Y g
¥fFw WY qdHTT TAATAT 8, THHT AIDT A
;Y

Favmr s § & 5 mghem a4
aumrY o agrgaigds frm w3

SHRI S. A. KADER (Bombay-Central
South) : Mr. Deputy-Speaker, it is with mixed
feclings that I rise to speak on the Railway
Budget, mixed because the Railway Minister
has not spared the citizens of Bombay and
Calcutta in his proposal. The day before
yesterday after his announcement, 1 received
a telegram from Bombay asking me too see
that this enhancement of rates or rationali-
sation, as the Minister calls 1t, is abolished
or else face the commuters,

Now, Si;, you can understand the feelings
of people in the city of Bombay regarding this
cnhancement of sates in the season tickets.
His predecessor had once gone there and seen
things for himself the conditions under which
the commuters, specially the third class
commuters in Bombay, were travelling day in
and day out Even after sceing for himself
all these conditions two or three years before
there is not only no improvement but the
conditions have worsencd,

Now you talk of subsidisation. You say
that the suburban trains are being subsidised.
I am prepared to assure the Railway Minister,
give proper facilities to the commuters of the
city and we shall be with you if there is an
increase in the rates But without giving
any facilities, without listening to their troubles
they are undergoing day in and day out, you
arc talking of rationalisation of rates, because
you want some more moncy.

Sir, I would strongly appeal to the Rail-
way Minister to reconsider this aspect in the
light of what 1 have said. Hec should be
prepared to give more facilities where the
people travel under human conditions. But
they do not travel under human conditions
now ; they are like sheep, and those who arc
travelling in the third class compartments are
doing so at the risk of their lives. 1 would,
therefore, appeal to the Railway Minister to
reconsider this, and after giving facilities,
they may think of enhancing the charges on
the suburban trains.

The railway has to be looked at from the
national point of view. It is one of the
unifying factors of our country. The railway
lines run from Pathankot right down to
Trivandrum and from Calcutta to Kandla, and
so the railway is & unifying institution. It is
such a vast network of organisation that we
have to judge its performance from that
point of view,
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Sir, about 60,000 k.m, of railways lines
are there. About 10,800 trains run per day,
out of which 5,200 are passenger trains. It is
a huge thing ; there is no doubt about it The
number of passengers is 6.08 million, out of
which 50 per cent are suburban passengers.
Electric locomotives and steam locomotives
are about 13,300 in number ; it is quite a big
one, but not in comparison with other
countries. The department has provided us
with sufficient literature, and we can see the
comparison between other countries and
India. But they do not give comparisons
which are adverse to us. In the United
States of America, for instance, the loco-
motives on the rails is about 36,000 a day,
while we have got only 12000 or so here.
For all the other countrics I have not got the
figures, but these are the figures that I came
across. So, when comparisons are made, it
is better that both good and bad comparisons
are given. Not only good comparison which
suits us but other comparisons also should be
given. I will come to that later on,

Having said that, I would now point out
that we employ 1.7 million people including
casual labour throughout the organisation in
the railways. It is a vast network no doubt,
and they serve the whole country from the
commercial and the passenger traffic point of
view, The performance to that axtent and
with such a network, under the conditions as
at pre sent, should not be considercd absolutely
unsatisfactory. I would not say it is satis-
factory, but it should not bc considered
absolutely unsatisfactory, To that extent,
I am going to concede, But, at the same
time, there are so many defects which we have
to consider.

The Minister said that he wants to
rationalise the fare structure, Before ratio-
nulising the fares, let him rationalise the
service itself, The service or the administ-
ration, I think, is a tophcavy administration,
For example, 60 per cent of the administrative
expenditure is spent on pay alone ;now, ina
private firm or in an industrial undertaking
or even in any other undertaking, the amount
of wages should not exceed 30 to 35 per cent
of the total income.

SHKI JYOTIRMOY BOSU : It all
depends ; if it is a labour-intensive industry,
it is different,
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SHRI S. A. KADER : I am coming to
that. Herc, a labour man has spoken. 1
say you must judge it from the national point
of view. 1Itis not a question of labour; it
is a question of the country’s asset. Where
over Rs, 3,000 crores have been invested, it
has to be properiy utilised. Labour should
be paid in full, but it should not be extrava-
gantly paid. That is what I am submitting,
There should be rationalisation. I am quite
sure that as far as staff is concerned, the
railway staff is overstaffed. Otherwise, 60
per cent of the administrative expenditure
will not go into it.

SHRI JROTIRMOY BOSU : With casual
labour, it is otherwise. There is a population
of five lakhs of casual labour. (Interruption)

SHRI S. A. KADER :
You justread your figures. These interrup-
tions should not be counted in my time.
Now there is the Railway Board, The Rail-
way Board, I am told, has asked for a large
amount. The amount that is asked for is
about Rs. 1,60,00,000 for the Railway Board
itself. We do not understand what is exactly
the function of the Railway Board. Are the
zonal managers there only to carry out what
the Railway Board says ? All these things
should be gone into, Last time I said that
the necessity for the Railway Board should
be thoroughly examined. I feel that it is
like a lump on a body ; when there is a lump

Not five lakhs,

it reecives from the body ; it does
not give anything to the body ........
(An Hon. Member : Cancerous tumour)

The Railway Miister would be well-advised
to give consideration to this aspect and
satisfy himself as wecll as this House if it is
absolutely necessary, and if it is not, let it
go lock, stock and barrel and let us have some
other decentralised arrangement. At present
it is too much of a centralised agency, The
zonal managers have no powers. If any
party wants a wagon or a compartment at
concessional rates, the Railway Board has to
approve of it before the General Manager of
the concerned railway could give it. Why
should it be so ? Let them prepare a list of
youth organisations and other organisations
which are entitled for such concessions and
authorise the General Manager to issue orders
on the spot. Of course marriage parties are
given certain facilities. There should be
complete decentralisation in respect of ajl
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subjects, except a few like planning, extra-
finance, etc.

I come now to ticketless travel. My
experience— possibly the experience of other
Members too—is this, When you leave the
train and reach the gate to go out the gentle-
man standing there who is supposed to collect
the tickets does not ask for it. A number
of times I have found that my tickets were
with me~ pot after becoming a Member of
Parliament, but before that. Nobody cared
to ask for it. This laxity in supervision
causes tickeiless travel. If at the checking
point tickets are not checked, people are
induced to trawv] without tickets, because
only once in a blue moon they will be caught,
otherwise thcy will go scotfrec. The hon.
Minister and this Parliament arc keen that
things should improve. 1s the Administration
equally keen 2 If not, what is the idea in
saying that it must bc done ? This raiscs
a more fundamental issue The Administra-
tion is so well piotected that whatever they
do by way of laxity or corruption, nobody is
there to question and if any action is taken
it becomes justiciable. Time has come when
this House should consider whether depart-
mental action should be made non-justiciable
by amending thc Constitution. That alone
will improve the cfficiency of the Adminis-
tration. With all the interest that the hon.
Minister takes, he will not bc able to root
out all these things unless the departmant has
got full power. The immediate superior
should have full power to take disciplinary
action ; then alone Administration will
improve, Otherewise, it will not improve in the
foreseeable future.

The Western Railway in Maharashtra is
about 140 k.m. long, but the Western Railway
head office is in Bombay, at the tail end. I
wonder why there should be some offices in
Bombay, Dellii etc. These offices should be
removed to some other places. If the Govern-
ment does that, there will be no financial loss,
possibly there will be financial gain, because
the price of land in the city of Bombay is
50 high that the Government will not be put
to any loss. At the same time better
amenijties can be provided by the Municipal
Corporation or the Government by utilising
those lands. Even the factories which are
there should be removed.

Last time also I raised the question of
the rationalisation of the running time of

trains A train starting from point *‘A” has
to reach point “B” in a certain time at the
given speed, if everything is all right. But
generally an hour or 1} hours extra is
allotted, but this means a good deal of wastage
of public money. We are running 5,200
trains a day. If onc hour can cost Rs. 1,000
by way of this cxtra time, we can calculate
what a huge amount is being wasted. I
would like the hon. Minister to give serious
thought to this, that a large chunk of finance
can be saved if trains are made to run to
schedule by curtailing this extra time, Last
time when I came by the Frontier Mail, 1
found it was before time at cvery station, and
even at Mathura it was before time by 15to
20 minutes, but then it was slowed down so
that it could rcach Dzlhi on time,
and not carlier. So, the exchequer s
losing because of this extra time, and it must
be investigated and put right.

In the Marathwada region there is a
proposal to have a broad gauge line between
Manmad and Kachiguda. It has alrcady
been surveyed. T think it should be taken
up immediately and completed as quickly as
possible. A survey of Aurangabad-Sholapur
linc has also been undertaken, and that line
also should be laid soon.

We find from the Budget that there are
so many schemes of expension of major
railway yards. When we are talking of
converting metre gauge into broad gauge, why
should there be unnccessary expansion on the
metre gauge lines. This matter should be
taken 1nto consideration.

All honour to the railwaymen who fell in
Bangla Desh struggle, we are proud of them,
but at the samc time, let us see that their
familics are given equal treatment and coms
pensation to which the armed forces are
cntitled. There shoud not be any difference
between the two.  We should see that those
who have suffercd on that account are properly
looked afier by the railway administration,

SHRI A. P. SHARMA (Buxar) : Sir, I
supported the budget proposals last year be-
cause it was according to me based on serious
business propositions, Railways are a
commercial undertaking and at the same time
they are a public utility service, From the
commercial point of view, it must run on
business lines. 1n spite of the fact that last
year it was displeasing to certain sections of
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the people, I supported it because the Railway
Minister camec out with a bold proposal to
increase the fares and freights, From the
very beginning, I have been saying that if he
wants a surplus budget, there is no other
alternative and | am glad he has stood by it.
This year Y have a greater reason for suppor-
ting the budget because he has gone from good
to better and said that he will not go in for
borrowing., It is quite justified that he has
come out with proposals for rationalisation
of fares on local passenger trains and ficights,

Having said this, I would also like to point
out certain  shortcomings in the budget. 1
am aggrieved that for a number of years, as
labour representatives on the Railways. we
have to keep on repeating the wame story
every year at the time of the budget. We
have been talking about workers® participation
in management This is considered to be
new in this country. The President of India
mentioned i in his Address to Pailiament
fast year and wc were hoping that within  this
year, this scheme will find a concrete shape
especially in an undertaking hike the railways
But T am sorry to say that nothing has been
done so far, in spite of the assurancc given by
the minister last year on the floyr of this
ITouse while replying to the budget discussion,
It scems even today consultation with labour
is considered to bc a great favonr, { may
say boldly here that this is an out-duted
notion. Consultation was considered to be a
great thing in the past, but now the workers
are not satisficd with consultation ; they want
actual participation. This is the usual practice
in most of the advanced countries. When we
are following a socialist policy, I do not know
why this should not find a place in the budget
speech.

Much smatler undertakings than railways
have gone far ahead in this regard. They
have started participation of workers in
management right from the plant lcvel upto
the top management level and quitc a few
Directors have been appointed in those under-
takings,

SHRI K. HANUMANTHAIYA : So far
as the participation of the workers is concer-
ned, would the hon. Member be satisfied if
some Directors are appointed from among
the workers ?
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SHRI A. P. SHARMA : That is one of
the steps.

SHRI JYOTIRMOY BOSU : So far as
I know, in the Railway Board the policy is
not formulated by the directors, unlike the
Board of Directors in a limited company where
the dircctors are the supreme policy-making
body. In the railways the set set up is quite
different. So, what does the Railway Minis-
ter exactly mean when he says that he is
willing to appoint them as directors ?

SHRI K. HANUMANTHAIYA : I am
asking the hon, Member whether he will be
satisfied with that.

SIHRI A. P. SHARMA : It is not a
question of appointing a few directors here
and there. The full scheme has to be woirked
and implemented right from the plant level
up to the top management That is what 1
meant by workers® participation in the
management.

Then, 1 tolally disagrce with the hon.
Member who preceded me when he says that
the ratlways are over-ala#cd. According to
us 1t is under-staffed.  As a matter of fact,
the responsibility of the Indian Railways has
increased tremendousty, So, we from the
labour side have pecen complaining that the
workers are over-worked and we have bcen
saying that the railways ate not over-staffed.
In oider to appreciate the whole position we
have to understand the whole expenditure
pattern of the railways and what is the pro~
portion on account of salaries and allowances
to officers and men.

DR. SARADISH ROY : Sir, there is no
quorum in the House,

MR. DEPUTY-SPEAKER : The hon.
Member may resume his scat. The bell is
being rung..... Now, tbere is quorum. He
may continue his speech.

SHRI A, P, SHARMA : Then the pre-
vious speaker said that the officers should be
given more power. I do not think they
should be given more powers because they
have already enough powers. The power
that is nccessary to deal with the people and
carry on the work is mlready with them,
Therefore, I do not agree with him when he
says that more power should be given to
them
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15 hrs.
SHRI S. A. KADER : On a point of
explanation. I have not said that more

powets should be given. What I have said
is that departmental action should be made
non-justiciable.

SHRI A.P. SHARMA :
glad.

I am very

SHRI JYOTIRMOY BOSU : How de-
mocratic ?

SHRI A. P. SHARMA : Regarding the
performance of the railways, I hope, the whole
House will agree and the country knows that
during the last Pakistani attack what a difli-
cult job the railway workers 1n this country
had performed. They had not lz2gged behind
any person in this country Bul in return,
what iy the recognition for their hard woik 7

When 1 was gomng through the speech of
the Railway Minister, specially the chapter
that is devoted to labour relations, I found
that (he Railway Minister had been good
enough to appreciate the work of the railway
employees and also the labour relations  But
1 do not find anything new. There is no new
approach,

In the last paragraph of his
says i~—

speech he

“*Men and malerials make the railway
system.”

1 am quoting from the specch of the Railway
Minister—

*‘Materials have to be renewed and moder-
nised. Men have to renew and reinvigo-
rate their spirit of service.”

What is there for the railway employee ?
What is the new proposal that the 1ailway
administration has come out with to reinvigo-
rate & new spirit of servicc among railway
employees ? The whole old system of person-
nel management, labour relations and every-
thing is being continued, repeated and carried
on again and again. If at all the railway em-
ployees are doing their duty loyally and faith-
fully in normal days and also in difficult days,
in the days of emergency when the country is
engaged in war with another country, it is
only out of sheer patriotic fervour that they
are cagrying out their duties under difficult cir-

cumstances. There is no encouragement so
far as the railway administration is concer-
ned.

When 1 talk about workers’ participation
in management, I am reminded of the fact
that the railway workers are (reated as ser-
vants, n7t of the nation but of a particular
department or of a particular management.

DR. SARADISH ROY : There
quorum, Sir.

is no

SHRI A. P. SHARMA : How are they
going to feei that they are also partners in
that great undertahing ?

MR. DEPUTY-SPEAKER : 1 have to
interrupt you again. lct the qurom bell be
rung

Now there is quorum.

Within half an hour, we have had to call
for quorum three times. 1 do not know whe-
tber the Members are really serious about
transacting the business today. The Deputy
Chief Whip who was here is also not here. 1
would like to know from the Government
whether they wouid like to carry on with this
debate or not because 1 do not sce any scrious-
ness about it. The debate has been intercup-
ted three times within half an hour. 1 would
like the Government to indicate to me whether
they can ensure quoium so that we can trans-
act the business and, if not, then we have to
do something about it.

Shri A. P, Sharma to continu ' his speech.

SHRI A. P. SHARMA : What 1 was
suggesting was that if a vas’ number of rail-
way employees in this country exceediny I5
lakh people employed on the railway are made
to feel that they are equal partners in the
running of the railways and alvo the owners
of the railways, as citizens of the country, the
workers’ parlicipation in the management
schemc has to be implementcd by the Railway
Ministry.

Then, 1 would like to mention one or two
subjects which, as I said, we have been men-
tioning again and again every year, There is
the personnel management departmert in the
Railways. I have been saying again and again
that there is practically no personnel manage-
ment in the Railways. Anybody can be put
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in the personnel department and carry on the
work. It has been surpriving to us and it will
be surprising to the House that the officers who
are considered surplus in their own depart-
ments are put in the personnel department
Sometimes. when they are not considercd sui-
table in their own departments, they are put
in the personnel dcpartment There is no
training scheme. Anybody can be a personnel
manager in the Indian Railways Such a big
industty like the Railways managed by the
Government of India should at least lock at
the other industries. 1f not, the public sector
industries, at the private sector industrics as to
what an efficicnt and suitable personnel mana-
gement department they have.

It has also been suggested by labour again
and again and I am suggesting at the time of
this Railway Budget that thete is the necessity
of ctecatmg a separate cadre of personnel
management in the Indian 1ailways right from
the divisional level upto the Railway Board
level, Unless and until this 1s done, the
workers® grievances will never be redressed in
tinle. They arec not only delayed but some-
times duc to lack of understanding of the
actual problems, difficuit.es are created. There-
fore, 1 hope, while replying to this debate, the
Railway Minister will at least this year con-
cede some of the points. Otherwise, of course,
we have no other alicrnative but to continue
to repeating these things here and on different
platforms 1n different forms

Again, from the mterest of my own State
and also from the interest to two adjacent
States, we have been demanding a separate
Railway Service Commission to be Jocated
somewhere in Bihar, either in Patna or in
Danapur I rzmember, when Mr S8 K
Patil was the Minister for Railways, practi-
cally, he considered this point and, as a 1csult
of that, a small office had been opened, with an
Assistant Sccretary in charge of that office at
Danapur in the Eastern Railway. 1 have been
suggesting that. even if there is any financial
difficulty, this can be at least a one-man com-
mission, People from the adjacent areas iike
Bihar, U. P. and other arcas have to travel a
fong way to Calcutta becausc it is an All-
India setvice, They should be saved from
this trouble. This has not been done so far.
I do not know what is the difficulty. If the
Ministry or the Minister finds some difficulty,
then we should be told what is that difficuly-
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West Bengal has gota S:rvice Commission
in Culcutta ; it is a full-fledged Commission
with three members. Bombay has gota Ser-
vice Commission. Madras has got a Service
Commission. I am convinced that, on the
basis of the mileage of the railways running
in that area, we should have a service com-
mission there. I do not know why it is not
considered feasible, We must know what is
the recason, whether there is any financial
difficulty, whether you do not get suitable men
to man the service commission. (Interruptions)
The one that is there is like a post box for
recelving applications ; there is an  Assistant
Secretary to collect the applications ; nothing
mote. I would request the hon. Railway
Minister to consider this with all  seriousness
and let us know why it is not possible. At
least we should be satisficd so that either we
drop this point or we have it.

In the Railways the workers are very poor-
ly housed. There are a large number of
workers who have not been housed so far, 1
made a suggestion to Shrt G. L. Nanda when
he was the Ranway Minister that the Railway
Ministry should preparec a housing scheme
under which Railwavs  were not required  to
spend anything. It is the workers who would
cither borrow monecy fiom their Provident
Fund or take housing loany which are giver to
guvernment servan s and will build their own
houses. But the Railways bhave to acquire
the land for the housing scheme and there
should be housing colontes, 1If any difficuity
ariscs in managing this scheme, I have also
suggested how this could bc overcome. I have
suggested that also 1 would request the hon.
Minister to consider this point. There are
certain difficulties il a railway employee con-
structs his own house ; he has to face a lot of
difficulties, face a vigilance inquiry, CBl inquiry
and so on  Under this scheme no difficulty
will be faced by the employces They will
have the loans or fand from the scheme and
will construct their own houses. Later on,
after retirement, if Raiiways want, thcy can
purchase those house or take them on hireand
utilise them for serving railway employees. I
want the hon. Railway Minister to re-exa-
mine this <cheme and try to see that a housing
scheme is introduced under which most of the
railway employees are able to own their houses
before their retirement.

MR. DEPUTY-SPEAKER : Now this
should be his last point. He should conclude,
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SHRI A. P. SHARMA : This is my last
point, Sir.  If the Railway Minister wants to
inspire the railway workers with new ideas, if
he wants them to come forward with a new
spirit and work, he must give them the faci-
lities. Here many items of expenditure are
mentioned. If the expenditure of the working
of the railways has increased, it cannot be
helped. Payments have got to be made to
the railway employees. If the cost of living
index has risen and the others have been paid,
why shou’d the railway employces not be
paid ? The cooperation of the railway em-
loyees has been sought We have given co-
operation in respect of eliminating the damages,
thefts and claims in the railways, Recently,
we have reached an agrcement. Committee
have been formed. We are at an experimen-
tal stage. We have to see how far we could
do it, but, for the best co-operatian the Rail-
way Minister wants to seek from the railway
workers, he has to come out with some of
these new ideas like labour participation in
the management. Then only, Sir, I think
we will be able to do something, Otherwise,
oft-rep=ated assuranccs and praising us for our
good labour relationship and otherthings will
have no effect.

With thesc few observations, as I said ear-
lier, this year I support the Budget proposals
of the Railway Minister because, in my opinion
they represent a better business proposition
than the previous year's.

ot REAR mE)  (9eAT) o S9r-
tqeT WIS, 197 FT S} I T $ gTAA
i fegr war § 79¥ ag 9ar WA § &
T QI F1 G2 A9F FTA9E ¢ | 98 999
arfa® § ar yawafas, ag o1 ad we
&3 3G o way wftar Frwear @ 1 Afee
AYYE ¥ AW ¥ HI ST 1 ANB T I
Fer U gy = war o gyar & e
aga T8 ) LAY TS AT W ) 6
a¥Y g wwar § 4 7 gaY o T qTAS
Fra) ¥ a<F A § o gARy femfaa
I F1 wiferr &3 aY A wew §
WIHAT AT qEr ww § 1 gger
WeETMT 4ga  SuiRl @, frqoedl i &
YT aqid DAY &1 = Y awg ¥ oF Y
qGT THATT IS q¥AT 3 ) TWE  SAwmiar

uF agea w1 AR 3 fr ed qefafr-
gaT agd Afgs & 719 ¢4 & waera
9T g SART A frar wwar g T I
agiwza ¥ wgr oquwr § fEwI O A
Y araTrwar TEY & 1 AT IV gW AT
q-'-(i ﬂ\'f . see.as

DR SARADISH ROY : Sir, there is no
quorum in the House,

MR. DEPUTY SPFAKER
quorum bell be rung......

Let the

Now, there is quorum. The hon. Mcm-
ber may continue.

=it AT mEt - A e Wi
NE 7 F1§ AravaFar 5% L, g9 IA M
g9 997 A% § |

arT wWerEre AT A & AFN F
q3A 19 2 at § Al ww wagT E
AYF TIH T & a7 4wy ;T ;A
Y a6 § Nf gedr ad feew 1 d9
93313 ¥ Zaril W@F §7 wrafzing 3@
2, g aga fadl § wemEr ¥ favmw
AT T 7@ @, 39 wEEA senfag
e 8, & wot ol AT sfawifgy @y
fomr % 1 Bfw fedt 3 ggatn =8 frar )
A AT sPA & AT AHEIR § wiaAg
waf ot &Y 3 q9g F 0F qu1 F a0 Y,
S AIFFAT I B ¥ Jar &, qgaw §
&t w19 g1 wwar &1 0¥ A% 9T wRi svwT
¥ faers wrzz 3@ Y srawgwar &, 909
g gfwr arfe a1 67 A aw @), Tt
q¥ At qeg 3y gfagHl 4, weman g
AT AT qeTar g, |99 fMew F
F oga gy wr sy @fad, ¥ awAr
aifgy 4fFT gad F g § snaw ¥ wade
g enar g & o7 gfaeal @ s s
g fo aY mimgar g A E 0 A 9T wRA
wEIRT ¥ AFT FFAU AN E fF waAT ag
gaqg Mg & 5 WA O ez T @Y
SEql ag & fou ot uw § Wi E
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[ qargare mEd |

AT | AT R Y WA Y HERA F
fou zig-dE) YelafrE o = aura 53 &
fog &Yt oY dvad gu § RIS, faw
¥ qwel F1 Avwg @, Y sw 8 gfew §
gwafa #Y fgwroa $12 & fou, a0 fom
§ et @, 3a% faw @Fq ¥ feu,
AT BT 3T UFAT g7 gl NT |T I
ard 21 § oo foefad & sg &Y faenw
w&x femigar fF sy g Rewad AR
@YY &7 qgalT Tad BT ARA a1 FF A9
FY faar | qoA3T AT Ay AgaT [ W
g g

zaQ ata § g qgar g gy A
argar & fasfay ¥ ol o wdm §
wg1 f& am-femargsy gt #Y A
&t w7 ar A8 &9 wrweg §  gg e aw
@ ¥ 1 ¥ gg fRdaa w€'m 5 91 & svax
w7 ag swrAT A8 ¥ Sg Y "regarara
FemAY A gAY AT O A @A §
romt oy s EF O ¥ omgwT g
awr avg ¥ Y ¥ fed) awg & o r vwar
dzr 13z WE 5 uF i gfamras
gear Ear Ay 1 wAT FT @FAY ¥AY 9%
n% AT g F1 megar 37 & fan dae
gar ad, 3@ gEw g7 fawe AW
qYg A1 A 3o

ot qo Qto mat : uF aT AT §

Y vArEAIR e . ST 99 gEdy
qavgw o Ja g dfew gar gfs
g A A7 T § 1 ox gfaw @Ay
gt faas) qugd #1 favare s
%Y argar feed wfgk | e aga-r
gfaad & 1 3 we g7 adt e & g
a faars | 3fw J% anga & deewd &
@ % ¥ oiw e lox wAAfkdi o
gfaftfacas 2@ awr #@e sfear @7
georliy FAREEA § | #I oI AnE
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a1 za% fel o saww s Sifad o
71 wigar 78 wfgd ) eng & fearia #§
faare s L 1993 91 o9 gy X %
g § 38 yonaifas fary ) mad ay
& | zafed srowY wiAr adY wifgd ) e
#1 fywlvew Faar dar =ifgd + s A
we kg §, g9 WT wY F Y AAY
R gmR grg & @ wg ¥Erg @
afax

‘ﬂl{o'ﬂo“ﬂf T HYR I FT AT
UF BEAT ¥ gy gvafag e Hfad,
TFAT &Y Y |

st TwIEA wrel) : gg @) vEan
drgd @Y g & faad sEndarge
Ffaad &, MET @F 959 gfaaa §, qEtae
& wage gfaua &, & qumw gfvad agA
=T F1H FT @ Y X A1 A1 sy
FIH] § qgAT FW T Q41 § 1 gT FAI
§ art gzd v, AfrT s wElw &
YT AT & Y EW TH Vg T 417 £ A
A R 3fET & & a9 @7 gl w)
aY femigs sifay (sw=ea)

A9 A w9 wiewr § w71 faed
qiffeardY gay ¥ auy @I sdwifedi v
g agigt, 2wafsq AT T F arg
Fiw fem oy 3fET gad a9z w9,
T4, gTaTE, $YT AT 2w & gl Feea)
#aga § Tea gHAr fafazmizer §
gAY H 1 gHIL Y SqIRT SRy A%
o7 afaa g1 At 56 @t Aeddw d, 350 Sy
97 FEIAT 9% Q{1 gTAR F 11 Wy
zafral &1 g 7 gwqE Hv w@r g @
arg ¥ waET § , Teuvqe § , aAdey
7o Bwr ¥ qAv foedl H &1 s a9
ITFT AT WRE g Y A xF 1 IR
AT gEuv frar § | wmwr SR fred
werd & ang ¥ faw Qe & | wfed @
aw@ M FrimEEy wraar fear srar
ATfgd | AN g wTd w € 9 an
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NE A5 7 ¢ 1 FORA quAr g 9T
g SR at aw amg A g aw §
IGAY JreA Y TAEG g | AR 9 @Y
% § sndt ¥ dfg gt fea-ufa-
feq agdt «H mdt @, fomar Agan aw
e Ry g 3w 9% § swiwq ¥ F
Jard st Tige e 4 IR SO
gEias o AT ER @ AR E | WA A
93 gamr Nfag 1| 7a¥ gEaT ggna Sifag
aifr wre & vzfafegua & o s Y
ud g€ @ g ¥ AF a¥, 3o @wifa
BN S w9gT ST AT FL, I FFA
It i gA A 9g) 1 smx FrE FEEe
g, ay wx Y 3g gfawa fagamese at o
ag, W IUF) gEARG AT @ @ A
o gaay 917 9 & a1 9 9y AU
o ag frwmnizse AdY &, 399 @ 7E 22
aFd, TEN AWEAT FT A TE AT,
mifig w8 grh, afew 3o2 fraera 2ui o

%Ay aXg oF v SR ¥7 31 agi W
amgew fax fen o &6 i s
JEATE Ff RYT F@T § 1 W wfg| #wfa-
o7 & NE qST T F q€T e
wifgq | 0T TRy daT A § faawa @
S afwgar & ame & = & @y
g Ry g iAW gm W @y
wrow g1 3fad i ANAa gewar T
gra fasy sdw fg @ 1 gwaw
gre &, gz Sfaq g & | Aoy fed WE
w1 fegafex 9yt &, i@F =nfaw whiwva
i 2 ) Ao ER EfF gu awe T
yamlr v & | ¥f%T g A g v
A &1 4w a3 ¥ & 9 g mfad

gi3g T AT FRA ey of
Aoy 2 5T fagr sy o wogd #1967
¥ 3w 1970 a% fawar a7 gt fesa@
¥ g7 sywear Afad | ¥ s § fr arg
& amy wfe & sy A g ar s
gy fRfas & T0 o & o g
ik, v wga e dgaw ol

I | Y wwt oy fawar A1 AT WY
WET FT FIAR JorEw fawar a1 33
faqr ordr

TRt & Avg § qifm oA g
AT T qVE T emd F 1 aWy
AT FT AIIT FIAT & IATT UFT AT AFAT
& 9 333 7 s B sarar AgET N
ATATR | TN AE N9 FA9% W@ A
VIR GAT ¥ awy §, AfgT oa¥ fen dar
{7 gy, a9gA 1 7AW AaEwT 2 ok
T @gdi & fod gma fermddl &7 2 w7
& foqg qedt & & zad wF @Y amr
17 | a9 & afiy § 2z gw wgAr g
fr adtr & wfae oY o oo ¥ 9o
fazs aft T=F wogdd F1 wawr & agar
21 9g ore Wd AT W@ @ A
g &% W g Fau o Y e
o5t g 1o Famm sy

SHRI SHANKERRAO SAVANT
(Kolaba) : I thank the Railway Minister for
presenting a more or less non-controversial
budget. But a non-controveisial budget is
very often @ non-progressive budget, 1 am
aftaid that there is very little dynamic about
the budget. It is more or Icss a  conventional
budgct. but ncvertheless, a very well-intentioned
budget.

Right from the beginning the railways have
been looked upon as a commercial concern.
Even after nationalisation, they have not lost
this commercial character. It was expected
that after natiopalisation, the railways would
look more to the na‘ional needs, will give more
efficient service and will cater to the needs of
backward regions. But the outcome is rather
disappointi g. The bad features of a com-
niercial enterprise and a burcaucratic adminis-
tration have combind in the present adminis-
tration and have caused stagnation and in
cases even frustration, Otherwise, there is no
reson why a simple demand like the one for
better canteen arrangements or speedier survey
of rail lines in backward and unexplored
regions should be 5o compietely neglected.

The Railway Minister has complained of
ticketless travelling and has implored the State
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Government to lend a helping hand to check
that menace. But actually, the most effective
remedy is in the hands of the Railway Ad-
ministration itself.

15.29 hrs.
{SHR1 K. N, TIWARY in the chair]

Ticketless tiavelling is on a very wide scale
in local trains in cities likc Bombay, Calcutta,
Madras ctc. This is mainly due to the fact,
that the trains are overcrowded and no check-
ing has become possible. The best way will
be to increase the number of local trains, but
that is exactly what the railways are avoiding
to do.

I would, therefore, like to request the
Railway Minister to incrcase the number of
local trains in big cities immediately.

As regards unexplored regions which are
perpetually neglected, I may point to the west
coast region. We have a railway on the eas-
tern coast right from Calcutta to Kanyakumari,
but in spite of repeated requests the survey
work on the Bombay-Mangalore line is being
delayed year after year. This is particularly
distressing in view of the fact that the main
hinterland of Bombay is the Konkan region.
The hinterlands of all big cities ought to be
well linked.

DR, SARADISH ROY : There is no
guorum,
MR. CHAIRMAN : The bell is being

rung— Now there is quorum,

¥ 53 frar s wifge aife graa

1 #1 A% ¥ 99 9% | TrW 9% grad]

T TN § | o D g Fmrar & grow
Y QAT FT AT

SHRI R. D. BHANDARE (Bombay Cen-

tral) : Whoever challoanges quorum must be

present in the House at the time of counting.

Now simply he raises the question and runs
away.

SHRI RAMAVATAR SHASTRI : Also
he is on the panel of Chairmen,

MR. CHAIRMAN : He is not bound to
be present,
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SHRI R. D, BHANDARE : Not bound
to but he ought to be,

SHRI SHANKERRAO SAVANT : The
need for the Bombay-Konkan-Goa-Mangalore
rail link was conceded in theory, but in
practice nothing is done, We were told that
the survey work on the Apta-Goa-Mangalore
route would be completed before the end of
1971, but there is no mention of the west
coast railway in the budget speech of the hon.
Minister, which means that he is totally
oblivious to the needs of that region. Are we
to believe that redtapism has infected an
cssentially commercial administration like the
railways ?

1 would like to request the hon, Minister
to give us a clear picture of the west coast
railway from Apta to Mangalore, when it
will be taken up and when it will be completed.
1 would zlso request him to¢ stick to the
schedule which he might lay down. This is
the crying need of the coastal people of
Maharashtra and Mysore and there is
absolutely no reason why this crying need of
the people should be so compltely neglected
by the authorities.

I am afraid that the work of conversion
to broad gauge and the work of electrification
of the railway lines are procceding very

« tardily. Communication is the sine qua non of

all development, and unless we modernise and
improve our railway communications our
plans will come to grief, and that is the reason
why Pbrequest the Railway Minister to give
up redtapism and bureaucratic delays and
stimulate the working of the railway administ-
ration mainly on commercial lines so that
things can be done more speedily.

1 should then like to refer to a couple of
useful suggestions before I close. Shirdy and
Pandharpur in Mabharashtra are places of
pilgrimage. Apart from seasonal fairs which
are heavily attended, the flow of pilgrims is
almost continuous throughout the year, The
S. T. is not able to cope with this traffic. Wil
the railways run more frequent and more
convenient trains to these two piaces through-
out the year ? It will ensure better earaing
for the railways and offer more convenience
to the travelling public,

There is a small hill station railway known
as the Matheran railway, in my district, that
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is, Kolaba, At present, this is the only
communication line for the hill station with
the plains below. And still the fares are high
and the running of the train is irregular.
Possibly this is not a remunerative line, but
that is no reason why the railway adminis-
tration should neglect it.

It is indeed heartening to note that the
railway administration has decided to work
for sclf-sufficicncy. In fact this should have
been done long ago. All I would say is that
self-sufficiency should be linked with planned
expansion to give the backward regions like
Konkan and Goa a chance to be in line with
the rest of India. The idea that our region
alone is neglected for decades for no fault of
its own must be removed by the railway ad-
ministration both in the interest of national
harmony and in the interest of justice and
fairplay.

The railways have a considerable cultural
part to play. They are the harbinger of
modernism. They not only revolutionise the
economy of the region but they introduce new
ideas and new values of life.

DR. SARADISH ROY : Sir, there is no
quorum,

MR. CHAIRMAN : You should not

raise the question of quorum and then go
out.

SHRI SHANKERRAO SAVANT : Itis
for this reason that at least those that talk of

ushering in a social and socialistic revolution
should not be guilty of cutting off a whole
region from the rest of India.

With these words, I support the railway
budget.

DR. SARADISH ROY : There is no
quorum,

MR. CHAIRMAN : Shri Dhandapani.

SHRIC. T. DHANDAPAN] (Dharapu-
ram) Mr. Chairman, Sir,

MR CHAIRMAN : I would like to give
one chance more. If there is no quorum after
this, 1 will adjourn the House. I am giving
another chance to keep the quorum. Whoever
is raising the question of quorum shohld be
there. I am giving another chance.
(Interruptions) 1 have requested him not to
raise the question. When he raises the ques-
tion of quorum he must be there. This is
obstructing the House and nothing else. Now,
let the bell be rung.

There is no quorum. The House stands
adjourned to meet again on Monday at 11
am.

15. 41 hrs.

The Lok Sabha then aljourned till Eleven
of the Clock on Monday, March 20,
1972 Phalguna 30,1893 (Saka)
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